
7 The Director of Pan.chayath 
Union Territory of Lakshadweep 

4 . 	arathi Island-682 555 

:... 	. 
i rpe rSon 
(Dweep) Panchayath 
sland, Union Territory of Lakshadweep-682 558 

W 	 ENTRAL AI)MINISTRATIVE TRIBUNAL 

29,67, 87, 113, 1.26, 137, 181, 212, 266, 268, 

ERNAKULAM BENCH 

9,277,281, 299 300, 301, 302, 303, 319, 325., 
Cf  6,327, 32, 329, 331, 333, 344, 345, 346, 347,. 

348, 350, 315 1., 352,353, 354, 355, 356, 357, 358, 
359, 362, 36,64, 366, 368, 369, 370, 371,372, 
373 380, 381, 38, 386, 88, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 880, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6" day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

. 0A2912013 

CJ-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath 1-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

T.P.1.atheef 
S/o Atteka 
'l'hiruvathapura, Kiltan Island, 
Unio,n Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Applicants 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

- 	 . 
6 

•1 
/ •:\ 

• 	• 	• 



.2: 

4. 	The Executive Officer 	 . 
Vi11àg.e.(.Iweep) Panchayath 
Kiltan Island, Union Teiritory ofl akshadweep-682558 

4 

5 	TlhePirncipal 
Goveinment Senioi Secondary School 
Kiltan Island 
Union Feintory of Lakshadweep-682 558 	 Respondents 

(By AdvQcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	• 0A67/2013.. 

Seedikoya.M. 
S/o AbbOsala Koya 
Malayattiyoda, Kiltan Island 
lJnidnT;erritory of Lakshadweep-682 558. 

2 	Maisha T 
8/: b1  Kidavu Komalam 
Thenakkal House, Kiltan Island 
Urion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/oKhalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rai 
S/94  yth Koya 
luthiathkila 111am, Kiltan Island 
inlLi Triity of Lakshadweep.-682 558. 

Sayd.Muharnrned Koya C.I-I. 
S/oMuthkqya 
Chathayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

RafeekKha H.M. 
S/p Abdul Rhrnan 
Aiyar fIoué, Kiltan Island 

TO11 Territory of Lakshadweep-682 558. 
A 

MiShabu Si ecdhai an) 

Versus 

Y
x 

I 

Applicants 
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, 
IJiin Tritiy of Lakshad weep represented by 
the Administratoi, Kavarathi Is!and-682 555 

2 The 	ueQtor of Panchayath 
Union Terntory of Lakshadweep 
KávàthiIs!nd-682 555 

 . The Chairperson 
Village(Dweep) Panchayath 

Kiltan Island, Union Territory of Lakshadweep-682 558 

 'The Executive. Officer 
Village (Dweep) Panchayath 
Kiltaii Island. 
Union Jerritory of Lakshadweep-682 558 

(By Advote: 	(M.r.S.Radhakrishnan (Rl,2 & 4) 

3 0A87/2013 

Respondents 

Abdul SalarriP.P., age 43 
S/.o Saidmuhammed 
Puthiyapura, Kiltan Island 
La 1< shadwee p. 

Sjidhn,  age 33 

Kiltan Island 

• 

(By Advbié: Mr;Pratap Abraham Vaighese) 

Versus 

I. 	The Administrator 
U t :i on Territory of Lakshadweep 
Kdvarathi -682 555 

2.The Director, Department of Science & Technology 
d/eep Administration, 

dàiIslarid-682 555. 
'lf• 	i•' 	- 

Officer 
1d fthnvironment Warden 

,< rtperit oEnvironment and Forest, 
Kiitan Island, Lakshadweep-682 558 

Chairperson, Village (Dweep) Panchayath 
* I 	Kiltaia Island, Lakshadweep-682 558 

/• / 

• \J'. 4- 	' 	/ 

Applicants 

Respondents 



ORN 

4 
	 S 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2& 3) 
(Mr.R.Ranidas - R4) 

4. 	OA 113/2013 

1. 	Muthuko.ya T.P. 
Sb Iidave Haji 
ThirL!vathapura, Kiltan, Lakshadweep. 

2. 	Salih P. 
S/d'Ibrahim 1-Iaj i 
Iridara, Kiltan, Lakshadweep. 

3. 	Yaèoob P.K. 
Sb Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMoharnmêd 
S/.o Attaka, Al iyar, Kiltan, Lakshadweep. 

Künhikoya A.P. 
S/oSa.yed Muhammed P.K. 
Aiakkalapuia, Kiltan, Lakshadweep 

6 	b[du11aA 
S.  Kc1ave T.P.  
A1icor Kiltan, Lakshadweep 

7 	y1unavvai 
SbOL  Shaik K K , Palliyachetta, Kiltan, Lakshadweep 

8 	Sathai C.I.A.  
Sbo'Mohammed P.  
Chadpui a, I<ijtan, L akshadweep 

9 	IaheemP 
.0  

Mbhrnrried V, 
Pakod Riltan, Lakshadweep. 

I' - Thouheed P 

\ku1i Haji., Pa1lithit!iyoda, 
K1.lian, Lakshad weeD. App! icants 



I.. 
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• 	 1. The Administrator 
Union Territory of Lakshadweep 
Kavarathi-682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 
Kiltat-682 558 

 The Ernp1byint Officer 
Kaväráthi, Lakshadweep-682 555 

 Q.irector of.Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

 The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

 Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558. 

(By Adv.ocafe Mr.S.Radhakrishnan-R1 ,3,4&5) 

 OA 12612013 

1. Asadulla K.C. 
S ./o Yousuff 
Kannichetta, Kiltan Island 
UI of Lakshdadweep-682 558 

2; Kunhi,M, 
So.Arnbukoya, 
Mandurnrnel, Kiltan Island 
JT ' ofLksFi8dweep-682 558 

 Nasai.K. 
Sb Mohammed 
Kornalarn, Kiltan Island 
JFofL4kshdadweep-682 558 

 Saleern P.P. 
Sb 	Haiisa 
Pithenpura, Kiltan Island 

.UJ of Lakshdadweep-682 558 
A 

/s.. afcekP.P. 
/o Ch'indrn 
uraturaKi1tan Island 

UT of Lakshdadweep-682 558 
H 

Respondents 

I 



. 
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Kynhi K.P. 
.SIo Pukoya 
Kattâ1jDaI1y,.Kiltan Island 
UT oLakshaweep-6S2 558 

Abdul*P Kasim .V. 
s1b. P/Iuneer 
Pntàmveli, Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	Union Thrritoryof  Lakshadweep represented by 
.tl 	dniinistrator, Kavarathi Island-682 555 

2 	The Uuectoi of Panchayath 
• 	Unip.n Territory  of Lakshadweep 

Kavaiathi Island-682 555 

3. 	The (airp.erson 
Vil!ae(Dwee) Panchayath 

• 	Kiltan Is'and, Union Territory of Lakshadweep-682 558 

• 4. 	The Executive Officer 
Village (Dwecp) Panchayath 
K i Nan Island, Union Territory of Lakshadweep-682 558 

The Env dnieit Warden 
and Forest 

Zonal.OiIice,Ki!tan Island 
Uiion Territor/ofLakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheen K,K. 
s/o Shaik Poovalap 
lop\'alapHdue, Kiltan Island, 
UT fLkshad'ecp-682 558. 

- 

> 'NOQUJ Islam 
.. §7IuaIoyh 
'..Ihiyod, Kitn Is land, 

Laksha'dv'eep-682 558. 

f 

/•; 	 I. 

•;••;. ..,,• 



7. 

I. 	Ibiailiullá. T.K. 
S/c) 1iathed 
rna House, Ki itan Island, 
tJ') 	.L?4,kalv'eep682  558. 

Ameerali A.P. 
Sb Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT o1Lakshdw.eep-682 558. 

ismail T 
S/o Yusui 
•Tholiyoda House, Kiltan Island, 
UT ofLakshadwee.5-682 558. 

S/ed.Mhmmed Koya K.P. 
S/b Moham.rncd 
Kanjipura I-lOuse, Kiltan Island, 
I.JT of 1.akshadweep-682 558. 

Kas.ii1iko)'a C.H. 
Sbp Muthukoya 
Ammipira I-louse, Kiltan Island, 

UT qfLakshadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 
1'.. 

Unidn 	iry of Lakshad weep represented by 
the Anihitiator, Kavarathi Island-682 555 
A.  
The IirectorfPanchayath 
Union Territo'y of Lakshadweep 
Kavrathi Island-682 555 

The Qhaii3erson 
/illagé (Uwep) Panchayath 

Kiltjsl:rYd,Wn ion Territory of Lakshadweep-682 558 

The.ctitiOfficer 
VHl(Iwee 1p)' Panchayath 
Kiitaii Island, Union Territory of Lakshadweep-682 558 

5heAssistaht Engineer 
j EIctrical Sub Division 

/ 	
'f.ittdIs1and 
' 1 	nloeii1toiy of Lakshadweep-682 558 

03
. 

\ 	 4 / 

I  

Respondents 



• 	 :...* 	: 	.:.. 
• 	 . 	 . 	 . 	 .. 	.. 	. 	 . 	 '. 	 ... 	 . 

(By Advocate Mr S Radhakrishnan (Ri ,2,4 & 5) 

7. 	OA.181120.1.3 

I. 	SadkathuIl.A,' age 38 
• S/oKunhi Ahârnrned 

• Ajnàd House:, Kiltan Island 
iLk.shadweep. 

2. 	Nai'arulla.P.T., age 26 
S/o KKunhi ............: 

• Pallithithiyoda House, Kiltan Island 
Lakshadweep: 

(By Advocate: Ms.laisy I. Daniel) 

Versus 

Applicants 

I. 	The Administrator 
Qrion Terii tory of Lakshadweep 
Kávarathi-682 555. 

The. chairperson 
Vllge (Dweep) Panchayath 
IKiltan-682 558 

01retèrPanc.hayat 
Department of Panchayath 
Kavai'athi 7682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.ANo. 212/2013 

P.P. Havvabi,.Wbo, Abdul Salarn 
Labourer; Agricultural Department, 
Agti island, Residing at Pallipurarn House, 
Ut'dn Ten itory of Lakshadweep, 
\gàiI,slard 

(By, vocate Mr 1 K Jaju Babu) A  

Versus 

1. . The Director.of Agriculture 
Uiiib'n Territory of Lakshadv'eep 

• Ka.,arattils1n.. 	682 555. 

Respondents 

Applicant 
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Thë•Adminis&ator 
U ni on Tern torS' of Lakshadweep 
Kavaratti Island - 682 555 

(By Advocai.c Mi S Radhakrishnan) 

9 	0A26612013 

SabirAli K 
Kuriyathiyofa;House, 
Kiltan Island. 

C.P. Firoz. 
Chemmanarn Palli House 
Ka1peni Island. 

K.P. Cheriyakcya 
Karuppatha3ura House, 
Kalpeni Island. 

MC, Jaffer 
PaIclip.ira,House 
(a1p,eni. TsInd. 

Haba. A 
A1ikon- e House 
Kiltan Island. 

AlP. Naserna 
Aynapura House, 
Kayat}ji iland. 

(By A'ocat*1r.;K.B. Gangesh) 

Versus 

1 . 	Fhe Administrator, 
dhiini stiatioi of the Union Territory 

b.fLaksh.dweep, Kavarathi —682 555. 
2. 	['heDireotor, (Services) 

Adrinistration of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti — 82 555. 

Respondents 

Applicants 

Environment of Forests 
y of La.kshadweep, 
'l sss. Respondents 

4- 



0 10•  

(By Advocate: Mr. S. Radhakrishnan) 

10. O.p\rNo.'268/2()3 

	

I 	M Noorul Ai+ieen 
Sb I C Sayed Mohammed 
Mulayam House, Agatti Island 
Union.TerriThry, Lakshadweep, 

2. 	B.M. Mansoor. 
Sb. Late A.0 Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus  

3 he Administiator, 
Union Feiiitoiy bfLakshadweep, 
Kavarathi —682 555. 

	

2. 	1'he Director of Panchayath, 
.t7epórtmentolf.Panchayath 
Kavaratti -682 .5 • 55. 

	

3 	Diiectoi of Science and Technology 
'and I nvii9nrpent, 
Union 1eruoi' pfLakshadweep 
Kavaithi 682 555 

	

4 	Diiectoi (Labour& Employment) 
Kavaiathi —682555 

	

5 	Special Officei 
ge (Dweep Parichayat, Agatti) - 682 558 

(By Advocate M r. S Radhakrishnan) 

OA 269/20 13 

Ahammed Basheer.C., age 32 
Sb T.'Youi-'jis 
ArakalahatiáHoGKj1tan Island, 

- ..Lak-shadweep. 

(By Avca1e Mi ?ishious Kuriakose) 

Applicants 

Respondents 

Applicant 



Versus 

The. Pdrninistiator 
JnITerrito'r' of Lakshadweep 

Kavairatl)i 1 682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of.P.nchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executive Officer 
Village (Dweep) Panchayath 
JKiltai7682 55 

IT1ortic4ltural Assistant. 
Village(D'eep) Panchayat, 
Kiltan 7 682 558. 

(By Ad.vocate: 	(Mr.S.Radhakrishnan(RI,3 & 6) 

12.  

Hame; 	2 
D/o  
NambihariiI-1ouse, iltan Island 
Lakshadvcp 

(By Advocte: Mr.rshious Kuriakose, Sr.) 

Versus 

I. 	Th Adninisator 
faKshdIeep, Kavarathi-682 555. 

2 	bi etOt p1änohayath 
.Depaiènt Panchayath 

varr 	1hi..62  555. 

3. 	<ecutiveOffier 	. 
'yil1..(Diee) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



/ 

12 	

0 
4 	Chaiipeison 

Village (Dweep) Panchayath, 
Kiltan-6S2 558 	 Respondents 

(By Advocate MrS ladhaknshnan - Rl-3) 

13 	0A281/2013 

Faha P 
SdSáyid v;K. 

II omkad iyddu 
Kiltan I s!and, Lakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas I-louse 
Chétlat. 	 Applicants 

(By Advocate: Mr,Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

• 	 Versus 

I he Administiator 
UF of La(shadweep, Kavarathi-682 555 

2. 	Director 
Sciérice & Thchno logy 

c!t 1 at -682 . 56 

3 	Djiector of Pnchayath 
Rui al Development Depai tment of Panchayath 
Chetlat-682 56 

4 	Charpeisn 
Village (Dweep) Panchayath 
Chetlat-682 555 

5 	AddI Sub Divisional Officei 
Chetlat682 556. 

6. 	Jtnior Scientific Officer 
hetlat-682;556. 

7 	Accounts Officei 
Seci ctai iat, Kavai athi-682 555 	 Respondents 

d\ocate Mi SRadhaki ishnan-R 1-3 & 5-7) 

.OANo299/2013 
I 

1,. 

N •• 	I' 	.•..• / 



S 	 13. 

A.K. Sajeed 
Akkara i-loue 
Ka1pni 1ilançl: 

 
Poodyerh Hoe 
Kalpeni Island. 

	

• 3. 	A.T. Ahadabi 
Athanarn Thottam House 
KalpeniLsiand. 

P.P. Sulaikha 
Puthiyà Pandar.am House 
Kalpeni Island. 

C.P.Noorjehan 
Chemmanam P:alli  House 
iKalpehi Island. 

	

6 	AK. Beebi 
Arakkalr House 
Kaleni Island. 

	

• 7. 	M.P. Mohammed 
Mullipura House 	S  
içaipeni 1sld. 	 Applicants 

(By Advoc?te  Mi K B Gangesh) 

Versus 

heAdm.inisator, 
Adiiiinistratiori of the Union Territory 
of Lakshadwep, Kavarathi —682 555. 

The Directon (Services) 
• 	Administratiqn of the Union Territory 

of Lakshàd'p, (Secretariat), 
lavratti —82 555. 

xtnot.Agriculture 
tJnin Teiritry of Lakshadweep, 
f4vaiathi555  
Rpieited by its Dii ector 	 Respondents 

F 

(By Ad'V 0' G 	r S. Radhakiishnan) 

- 
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15. OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andron Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Androti Island. 

P.P.l-Iassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age .50, 
S/o Asainar, Kakkett I -louse, 
Androti Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andron Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andron Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt 1 -louse, Kavaratti Island. 

P.P.Fathimath, age 41, 
1)/U Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 	. 

gal age 48, 
/o Nbdulla Attalada, Aliyathaia House, 

Andion 1'sland 



n 
A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Androti island. 

L. Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

15; C.Pookoya, age 42, 
S/10 Sayeed Mohammed, C Kunnashada House, 
Androti. Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

1'.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P,N.I-lakeei, age 48, 
S/o Siddique, Pudiya Naiarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/0 Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed IViurshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androti island. 

K.C.Mohamrned Hussain, age 39, 
Sbo Sayeed Ismail, Kannichetta, 

- Andiott Island 

24 	P Plamz, age 34, 
Koyakidave M P , Pandathpura 

.;ndrdtJslnd. 
/ 

/ 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andron Island. 

P.P.1-lassan,age4i, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Androfl Island. 

L.Pathummabi, age 37, 
Dbo YousafT., Lavanakkal House, 
Andron island. 

I-1.K.Hussa1n,ag6 35, 
S/o Pookunhi, Halookakkada House, 
Andrott island. 

M.P.Mohammed Rafeek, age 31, 
Sb Koyamma, Kunnarnkalarn House, 
Andrott island. 

K.MohammedFasal, age 32, 
Sb Kunhi Seethi Koya, 
Kadiyamrnada. House, Andrott Island. 

1K.Mohammed Basheer, age 34, 
S/0 Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohammed Farook; age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andrott Island, 

A.Isheed Khan,.age 39, 
Sb 	ayeed Ismail, Aliyathara House, 
Anthoit Island 

K.Abu1 Salarn, age 33, 
Sb Muthukoya, Kannathimrnada I-louse, 
Andron Island. 

/ 

And1 ? 

, 

0 / 

war l-Ius•sain,age 31 
'a V., Kerakkada House, 
Island. 
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P.Ivlohamrned Rafee, age 25, 
S/o Mullakoya, Pachanal 1-louse, 
Andrott Island. 

T.M.Mohammed Al iyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Androfl Island. 

Wbaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

	

41, 	P.P.Mohammed Farook, .age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

MM.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.1ammedathbi, age 37, 
D/o Yousaf, Mylachetta House, 
Androit Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkil House, 
Andrott Island. 

Guhar Madeena Beegum, age 37: 
D/oMohammed B, Aliyathara House, 
Andrtt Island. 

	

46 	K 1 Pookunhi Koya, age 36, 
S/b Ycoob,  Kolikkatt House, 
Ajid:rotl. Island. 

47. I.Deresh Mohammed, age 36, 
- S/9 Sayeed Mohammed, Kachashada House, 

Androu Island 	 Applicants 

(By Ad\)àcate:Mr.K.B.Gangesh) 

Vei'sus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi, 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

'Faisa1 1L\meen 
S/a Pookoya N 
Achammada I-louse, Androth 

Mohammed Shamsheer M.K. 
S/0*13Sthesha U.P. 
Mayamkkada I-louse, Androth. 

i\1b1'rammed Asker 
S/o Seethi 
Al iyathara 1-louse, Androth. 

Noushakhan M.K. 
SIoSed Koya 
f\4ayamkdkkada 1 louse, Andi oth 

9 	Mohwmed Kcisim P P 
S/a Kdave Palathupia 1-louse, Androth 

10. AbdAkbar 
Sbo!bair 
Panclath Puth iya Pura I -louse, Androth 

II. 	i\'Iujeeb Rahman 
Sto Ibrahim 

roth House, And 
( N 

I 	
. 	

.. 
12 	'S1lK I 

/oKsim Koya 
Kun±pathi House, Andioth 

........... .....-..., 	1... 

/ 
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Mohammed Hassan 
Sto.Kunhi Koya 
Ayarnada House, Androth 

Mohammed Abdusalarn T 
S/c Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nia Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 

Sb P.K.Kidave 
P.alathupura House, Androth 

Muhairned Khaleel 
S/oAMulla 
Aliyathara House, Androth 

I 9. Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrbth. 

(By Acate: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

'- 
\ . . 	I 

- •1. 
-( 

Respondents 



20 S 

16. OA301/2013 

Attakoya T.V, age 44 
S/6 Koya ThankgalT, 
118 114h Valiyakkattu 
Andibth 11and. 

SayeedJKoya,age43 
S/o Koya KidaVe,  Aliyathara House, 
Androth Island, 

Moharnmed,•ae 54 
S/o Shaban, Biriyarnrnada House 
Androth. Islaiid.. 

Yousa1 age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

N1uje Rehrnan, age 35 
5/0 Jova, 'Käachetta House, 
Aiid;rdh lslad. 

Abdul Nasr,1age 38 
S/o Nalla Koya, Kunnashada House, 
Androth Island.. 

Mohammed 1asheer, age 37 
Sb Yacoob, \1 iyathara House, 
Adroth Islahd. 

35 
Sb SaeeKpy, Pandath Puthiyapura F-louse 

Pl,ag 
Sb Koyamrn Mayampokada House, 
Androth Isan 

I0.N0ula1, age 43. 
$/oJKoyanna:Koya, Thacheri House, 
And.rdth I1aii. 

11. 	Asifa37 
S/oeethi, Thcheri Moosathada House, 
Andioth island 



Hasaq, age 30. 
• 	/Jrna1udleeii, (adiyamrnada House 

• 

4otandRafek, age 41 
S/b Nyshominabj, Bilutheth House, 
Anióth 1'8land. 

Jala], age 37 
Sb Kunniseecihi, Palathupura House, 
Androth Island. 

Faro:ok,age49 S 	 • 

/o Koyamma, Pochalam House, 
\ndoth Is1ard. 

Abdul Hassân, age 5 1 
S/p Ab'dulKhader, Karachetta House, 
Androth I1rd. 

Koy4,ge48 
S/6. Sayeed Mohammed, Thacheri Moosathada House, 
Androthlslànd: 

Basheer, age 4,7 
/oKidave, Mb,odarnpura House, 

And roth. Inc. 

19.. MuijiidHusain, age 42 
So Hicp.a ,'Azh ikakern Pura House, 

• 	 Ti-b 

..ab1iai, àge3,9 
• 	/o aHa I<ot,. Kunnashada House 

Androth Is1arid. 

'1hhammed Liyaudden, age 33 
/o Sayced . 4c,1iammed, Neelathupura House 

droh 1s1ard. 	 S  

liIhed ,c;p 

el;M; hamrned, Kunhali I-louse, 
Andr. 0 i1 Tsand 

23 	Shlu1 i1amd,ae33 
'S/a Kidave. PbOdarnkakkada House 



Sb Siddcequ,' Puthiyanalakam House, 
11 ,dioth Island 

25 	Indeen, age 60 
S/6 Aliarnh~ &d;!Kandalath House, 
Andioth Island 

26. 	Mohamine1d S'1em, ag.42 
S/o Sayeed Mohammed,1 Kunnashada House, 
Androh I1ard 

27 	Gafooi,age4l 
Sb Thangu Koya, Pentamveli House, 
Ahdroft Is1and.  

Sic1eeque, age 43 
S/ Kdave, Modiyothada I-louse, 
Androtli Island. 

Shanavas, ag 33 
S/o J(unhi Koya., Pochalam House, 
Androth Island. 

30 	Pookunhi, age 50n 
Sb Kidav, Aliyathaia House, 
Andoth Island 

31 	kaicei 	3 
Sb l3uhari, Manakai House 
Andi oth Island 

32. 	Illyis;age 36 
Sb llamza Koya, Aliyathaia House, 
4nidroth 1sla6L. 

33 Mohammed Basheer, age 39 
S/p Sayeed Mohammed, Aliyathara House, 
Andlotli Island 

34 	Moha1th,age 33 
S/oSa)eêd sl Ii1, Aliyathara House, 
Andidth Iand 
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36 Mohammed Salcem, age 33 
Sb Koyamma, Kannipui a I-louse, 
Andioth Island 

37 Shamuddcen, age 33 
SboAbdl: Kadei, Belichetta House, 
Andioth Island 

38 Kunhiseethi, age 47 
S . /o Aboo Sala, Lavanäkkal I-louse, 
Androth.Island.H 

39 . : acoob, age 45 
S/a Sajnddeen Kinnashada 1-louse, 
Androth Islaid. 

Abdul :j a bbai  age 38 

Sb Sayeed Mohammed, Kannichetta House, 
Aridrothlslaricl. 

J1amal, age 41 
Sb. ,Saye Bukari, B idurnkattu Bilutheth House, 

dthJsc. °  

$uba,ai9 
Do,Sa.yeqB,ukari, Thacheri Biyyada, 
Ankoth Island. 

Sajinaeuh,age9 
DboNal 1a1py, Làvanakkal House, 
Androth Island. 

Shaiarias Ieegvm, age 28 
D/ Kuñhj;Ko'a, Lavanakkal House, 
Anddth 11and. 

45 	j_ Ih 	ge 32 
Sb9 PookUnhi, ftahrnath Villa, 

6- 	isaniuddccbPPT,age33 
Sb Ndsai, Chodath House, 

'drothIsand.. 

47 ;/, 9jal age 

- 	Sb Yousaf, Pandararn House, 
lidoth Island 



48. 	TIassan, age 39 
Sb Sayëed Bukari, Matharapura House, 
Androth Tslar4, 

49.Mohammed Sleern,ag 38 
S/ Yousaf, TIìailathHbuse, 
Androthislarid. 

50.Mohairim 	fa èdMustha, age 36 
Sb Pookoya,Neganmaçla House, 
Androth Island. 

Koya,age36 
S/o Attakoya, Mathil House, 
Androth Island. 

KaiiLage41 
S/o,Muthu Koya, Palathupura House, 
Androth Island. 

Aih age30 
SboSeqthi Koa, Lavanakkal House, 
Andibih Island. 

Sdkariya, ag2 
S/P Muthi1Koya, Bi lutheth House, 
Androt]i Island. 

Salih,age 37 
5/0 KunikoyAynarnada. House, 

idroth Island. 

Ilmth1la, dge39 
bd Siddeqie8i1utheth House, 

A d ot li Is 

Móhiiied 	lam Naser, age 40 
S/o Saycd;Mchamrned,  Palliyet House, 
Androth Is1aiid. 

Sayecd Mohammed, age 42 
S/c) Kasimi  Ahadapurakattu House 
Androth Island. 

• 	59., AhvarHussain, age 29 
S'd r Qoya, 1(urinashada House 
Androth kiand. 

pl 

- 	 --,•- 	 • 	 - 	 •- 

/ 
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Mujeeb Rehrnan, age 37 
S/o;Sayeed. Buhari, Karakunnel House 
Androth Island. 

 Noulel K, age 33 
Sb 	Natta)ia Koya, Cheriyadam House 
Ahdi;hfh Island. 

65 Adtl 	amad, age 45 
Si 	o)'ahmia; Karakkada House 
\iidroth Islind. 

 Shamsu Shunoos, age 34 
Sb 	Cheiiyakoya M., Pentamvi!apura I-louse 
Andi'oth island. 

 MoharniiiëdAbdul Naser, age 308 
Sb, Jalel IflKottiathattu I-louse 

68 oha mned *thahulla, age 33 
Sb 	1Koyammakoya, Nallal House 
Andioth 1sf .pd. 

 Jhrathüllah 	ge 30 
S/O.K unhisethi, Perunipalli 1-louse 
Androth Islajid. . 

 Riyas, age 
S76 S:hik,.IKpa P.S., Pentambel ipura House 

S  AndrothIsla. 

 
Sb Kiaa 	P P , Pandathu Lavenakkan House 
Andioh island 1  

.5. 

'•• 	. 	 . 

1 	 . 

• 	 . 
. 	

.. 	 : 	 : 



. 

75; Mohammed Nseer, age 28 
S/p Muhabirned, Pentamvelipura House 
Androth 1sind. 

76. 	Rau lath, Beegurn, age 29 
Sb Thangakya, Arathupura House 
\ndroth Island. 

 Fathahuddeen, age 38 
S/o Kidave U.K., Makket House 
Andrth Island. 

 Badii)'Miih, age 32 
S/oAbçlul Kbader, Moodampura House 
Ahdioth 1slarid. 

 Mohammed I4istafa,  age 33 
S/o Ahanmadiya, Jabalpura House 
Androth Island. 

 Mohamnd.Iasiii, age 47 
Sb 	Kidayc [ V'.K., Makket Rouse 
AhdrQth II. 

 M1iidt Aoosa1ih age 40 
Sb 	Saeç1 4Mharnrned, B ilutheth House Xn :dthsIdnd. 

82 Kunhiseethi, 	e 47 
S/o Yousa1' Methaiapuiakatte I-louse 
Aidioth Is1a6d 

83 dI.sa  Koya,ge 42 
Sb 	Alammd.MaIKIKett House 
Andioth 1slaid 
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 Attakoya, age 49 
Sb 	Yacoob, Aliyathara House 
Androth Island. 

 Khaçj ; ..ge49 
Sbo oS ayeed,Ch erikka i Piithiyapura House 
Androth Island. 

86, iathahulla, age34 
S/o Sayeed Moliammed, Palliyett House 
Androth Island. 

 Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

 Mohanmed Farook, age 33 
Sb 	Nal lakoya 	.L., Tharampall i Makket House 
Ahdroth Island, 

 Ab6o!ih,a31 
• SI 	Slaik I(o, Moosakada House 

Atdroth I1aiid. 

 Saleeii,.age 31 
Sb 	Seethi,Karakunnel I-louse 
Andrhth island. 

Moha m mea Kasirn, age 33 
• 	

S/o.Sayed Mohammed P.C., Pathada House 
• 	AidoihIs1 

92. çliyk 	L., age 44 
KidayT,Lavanakkal House 

93. 	Mo) id huissain, age 41 
Sb Sayed Inai1, Kandalath I-louse 
And roth Is)  adi. 

N Sat3ir Khan, ae 33 
' J ,000 	 .,• 

"Thattampokkada House" 
\pdrot !sIaid. 

r 	 9).::::san agL
House 

di9fh fsland 
Fp 

- 	

0 	 0 



-.1• 

96 	Akbai C , age 33 
S4o Attako''Y" aiil< Edayakkal House 
Andioti Ia 

r 	) 	 i 

97 	bdu1Iaha, ge 33 
Sb Thangakoya P , Kunchali House 
Andioth Island 

Môhaiii'ried Musthafage 42 
Fdayakkal House 
Androth lslahd... 

Navas, age 25 
Sb 1:lussairi,71'hahira Manzil 
Androth Is1id. 

100 	hanavs, ag 3 
Sb Shaiafuden, Mathil House 
Andioth Island 

101 	1-1assan, age 33 
.5/.o SeethiM, Lavanakal House 
AndrothIslarid.:.. 

102. M:ohaniiiied Basheer, age 42 
Sb Yousaç, Nlla1 House 
4ndith Island 

103 S1i$udei,dge 36 
Sb Nalla Koy, Kunnashada House 

ndioth Island 

104 Zainul Abid, age 26 
Sb Kidave K, Palliat House 
Andoth I1àhd. 

• 	105. Muthu Kby.a, ae 39 
S/oj(unhi.Sethi, Makkette 
Andioth Island 

1 06 Mohammeä Mukhbeel, age 30 
S/p Koyanimkoya, Keiakkada House 
Andioth fsi.n 

It 

1 07 !Shamuudeeir, age 27 
Sb Koya Kidve M P , Pandathupuia I-louse 
Ani oth Island 

. 



 Kidavu,age59 
Sb 	Irjab, Mekkat 1-louse 
Androth Island. 

 Mohammed Salahudheen, age 26 
S/o Koya T.P., Kandeth House 
Andoth Island. 

 MohanedShakeer, age 22 

S/ 	Ruiihiseetkii, Makket House 
And'oth 1s1àrid. 

 MoairnedA1thaf, age 24 
S/o Jamal, Mayompokkada House 
Androth Island. 

 Abdul Gafoor, age 28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island. 

 Mohammed Yathiya Khan, age 23 
S/o Bas11 erK. ., Mathil House 
Androth Islabd. 

.1_i 8. Nalla Kova, 	ge 39 
S/p Khader, P.1'.., 
Aidroth Island. 

119. Kuriikoya, age 35 
S/p Ahmed, Ponnikam House 
Androth Island. 



H 	 . 

120 Zain6!Abid,age41 
Sb Assainai N P , Kandalath House, 
Androth Island 

121 Mohammed, age 50 
S/c Abdul Khadei, Kaval Chetta House, 

124. Koya,.agé 37. 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Andrh Island 

125 Mohammed Rafeek C P ,age 38 
S/o .Saye.d, 1ierjkka1 Puthiyapuram 
Andiodi 1,land 

126. MoJammed Rafek, age 40 
Sb Iikkas, 006theth House, 
Andioth Island 

127 Mukbcel , age 28 
S/c :Mjeed D.., Perumpalli House, 
Andioth Island 

128 Raheed Khn, age 33 
Sb Kidve A , Biyyadachetta House, 
Andioth Island 

129 	 age 31 
Sb 9kbtty Künnel House, 
Andioth Islajid 

130 RahIi4thu1lah, age 31 
S/c KoyammaJ( P , Bappathiyoda House, 
/\ndioth Island 

13 Lt. Mo1ammcd Kasim, age 30 
S/oNa1la1<6ya, Kennashada House, 
Andioth l s l ar!i d 

: 

• 	 '-•• 



• 132. 

133. 

134 

135 

 

 

138 

Wei 

140. 

Eli 

EPI 

143. 

Mohaitimed FaaI, age.38 
Sb Kidave M P, Kandalath House, 
Andioth Island 

Mohammed Ab! for T M , age 38 
$b NUakya Thai am11y Makket House, 
Andiothlsland 

Ja mal, age 57 
Sb Kidave, Poovadakkattu House, 
Androth I s l and . , 

Mohammed Saleem, age : 1 
S!o Hässan Kunni, Keyiyoda House, 
Aidroth Island. 

Koyamrna,:ae 47 
S/oAboo Saieh, Kavaichetta House, 
Andioth Island 

f1idayathul1a, age 38 
SboKoyamrna, Karachetta House, 
Aoth Island 

Abdul Azeez Khan, age 41 
Sto Mohammed, Birayammada House, 
Andioth Island 

Sharnsuddecn, age 32 
So Sideeque M P , Pazhayakamkattu House, 
Andioth Islahd 

s*e 	iai age 33 
Si I6yan1koya, Ammelam House, 
Andrdth Island 

Na1foya,ae 50 
Sb Ahamed P 0 , Matharapura House, 
Andioth Jsland 

I 1aiza Koya,age 43 
Sb lidave B,'Aliyathai a House, 
Andioth Isjand 

age 28 
SboIdia411? , Ahirne1am House, 
And,roth 'fS1h 

hI 	LJ 

ii 



1 144 Sayeed JsmaiLae  58 
Sb 	Abdulla 1-1P, Pudarnkakkada House, 
\ 	Lsland 

145 AmjathKhan, age 28 
Sb 	Buniyarnin', Arnmelam House, 
Andioth Island 

 MbharnrnedIqb1, ag8 
S/o Nal Iakoya, Perumpally House, 
Androth Island. 

 PoOkunni, age. 	6 
Sb 	YousafHaji Bappathiyoda House, 
Andioth Island 

148 Mohamned 8dsheer, age 38 
$b 	Klddve A , Mayampokkada House, 
Andioth Island 

149. Ch.riakoya, äge.36 
S/o Kupnil<pyä T?., Thacheri House, 
idoth Island. 

150 Nasccmudheen K S P , age 28 
Sb 	Abdul Khadei F, Karachetta Sarommapura House, 
Andioth Island 

151 AbdUiKay'oon 	age 41 
S 	S4yeed  Bi.ihaii M , Kunchali House, 
Andiojh Island 

152 Liyabuiahman, age 31 
Sb Kunmkoya M P , Chekummada House, 
Andioth Island 

153 Kuihihi, ac 46 
S/.Kad,Thmpa11i House, 
Andioth Island 

154 Pathurnrnäbi, ige 52 
Q/61<1oS'dmrnakoya, Kolikkattu Naduvilkam House, 
Andioth Island 

155 Sayullh, ae5 
U/a I lamsa Kya, Aliyathaia I-louse, 
Andioth Han d 
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10 1 5 6  Scethi,ae60 
Sb 	Assainai, Pachanal House, 
Anthoth Island 

157 Sadakkathulla, age 3 
S/.6 Buhaii V K, Chettapokade House, 
Andioth Island 

158 

F 

l3ashLel,age4O 1  
Sb 	Sayecd K , Kunniashada House, 
Andoh Island. 

159 Mohammed Kuiaishi, age 25 
S/pSayeedMoIiarrirned, Karakunnel House, 
i\idro.th1s1and.. 

160 5iiaj,age47 
S/o Kidave.1K., Kunriumpura House, 
A 

161. Mohammed Ran, age 31 
Sb. Hamza KoyàK., Pathummapura House, 
Androth Islabd... 

162 /ainul Ad, age 26 
Sb 	j\4allakoya  kc ,Palliyat House, 
Andib Island 

163 Abdil Jabbai, age 35 
Sb 	Kunni Seethi, Makkett House, 
Andioth Island 

164. ajed. Mohai.med, age 54 
S/o Kidvu, Poovadakkattu House, 
i\ndi oth Island 

165 Attabi, age 	7 
Dip '1oucf  K P , Thacheii House, 
And oth 

 
Islapd 

166 
U 	 3 

I3alkees, age3 
I)/o Koyanmakoya P , Thacheri House, 
Andioth Island 

167 Iakooh, age 40 
Si Kidavu K, Ammelam House, 
Aidioth Islabd 



Moharnme Rafee, age 42 
	

. 

S/0 Koyammakpya, Mayampokkada House, 
Androth 1slaid. 

Mullakoya, age 47 : 
8/0Majeed K:, Laaiakkal House, 
Andrdth Fsland. 	.,. 

Pookunri, ag 46 
Sb Kidave P., Amnlani 1-louse, 
Androth Island. 

Mohammed Kasirn, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadccja,age5,1 
Dbo Kidave K., Thacheri House, 
Androth Island. 

M611aige,1 
D7o-Iiçia3.. Palathupura 1-louse, 
Androth ilâhcL 

I 	.t 

MammoriA1i Zyeed P.P, age 25 
S/o J'4 .P.1athpllah, Purthikkatt Puthiyapuram, 
Androil 1siid. 

All A1bar K.;'ge 25 
SboCheriyakbya, Kannathimada, 
i\ndroth Island. 

Mohaiimdaleem, age 33 
Sbo.hilpy Kunhali I-louse, 
Ahdpth I!7d 	: 	 Applicants 

(By Advbäe rk BGangesh) 

Versus 

1. 	1 he Admiiis&tor 
Admin istratibn of the UT of Lakshadweep 
Kavarathi 62 555 

Depaiment d2griculture 
U! ol Lakshali\k'eep Kavaiathi 682 555 
ieptcscntcd b iDitectoi 

• 	 • 	 , 	 , 	 .', 	 I 

3 	r)ltO1 ôfPanhyats 

• 	 •. 	 • 	 : 	
/ 	 • 

•\ 	
/ 



j1 ••  
3. 

L.pai.tmeflt 0 t. hanchayats 
drniniisu ationof the UT of Lakshadweep 

Idrva 14lf 82 55 ' 	I 
i1Jae Dv.)eep Panchayat 

A'ndIQthIs1.nLl iepreseited by its 
j 	3:ffj 

dvdcàe: Mt.S.:Radhakrishnan 

Respondents 

17. 	0A30212013: 

Jafter, age 35 	.: 

S/9 BabUjan PaThethechetta House 
Amftj island. 

 Faiooque,age33 
Sb t(hacie, Kulandam House 
4minis1and 

3 	Abdulla Koya, age 50 
Sb AUakoya, Malika House 
Amini. .1aid 

4 	Nallakoya, age 40 
S/o Abdulla Koya, Puthoya Kanniyarn House 
Amini Island 

5 	A1iM'oarnned, age 47 
Sb Mohamnd, Kombam House 
,4nini tlanIj 

6 	SIiáFuden, age 36 
SIo Ki dave, Kotcchetta House 
Amini sland 

7. 	JbbaiP..0 age'36. 
Chéri':a Koa, Purakkachetta House 

Amini Island 

8 	Yousaf, age 36 
Sb 	[3eliy46hadachatta F louse 
A]TIin slandr 

. 	
.. 	 . 	 ..... 	 : 

1' 
9 	M uth ilya gc 33 

Sb 1Sayed Sheikoya, Mamputam House 
Arnini Island 

(By Advoate Mr B Gangesh) 

App! icants 



n 

	

• 4. 	\/il!age (Dwcep) Panchayat 
Aniini Island represented by its 
l:xccutivc Officet'. 

(By Avocac: Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. 0A303/2013 

Aboobakér PL age 41 
S/O, Kunhikunhi, Pal lam House 
iKavarathi Island. 

Muha1a BK., age 45 
Sb Saced, Bakäkaa 1-louse 
lavarathi ls1aid. 

	

3 	N4ohai&d ha6.M.,  age 34 
Sb I-Iamzath< M , Malika House 
Kai'aThi'slhd. 

1 

'k P Abdu1'Nr., age 43 
• 	S/oChcriyakoyaK., AyEiipura House 

Kavarahi Island. 

Yaob K.P., age 41 	• 
S/c Kidave U.P Kuttipapepura House 
la'arathi Island. 

A.likoi K, ag.31 
S/o'Bahà P.,ki1iyam House 
1a\'al 	 ' and  

i , . 

Res pon dents 



7 •_••____'.  

7 	Mujecb Rehman U P , age 34 
Sb AlikoyaUthampokakada House 
Kavaiathj Island 

. ............................................
. 

i4 

8 	'1 hangakoya V P n age 43 
Sb Ukkas, Vadakki apuFa House 
Kavia1hi Island 	' 

9 	Mujeeb Rehman B, age 30 
S/o Uhangakoya, Birej<.al 1-louse 
Kàvarathi Island.. 	f 

10. 	Sajitha P., age 32 
..D/ Au Aradam, Poovihoda House 
1varatf'i Island. 

l3asheei p 1, age 44 
Sb Mohammed Pallipuia, Puthiya 111am House 
Kavai ath Island 

Abdul RalcelK K, age 44 
S/o, Akiii6d Kaummada, Kadapuiathaba House 
Kavai athi Island 

	

leem A.l).,: a 	34. 
Sb Mohammed C P , Athampapepura House 
Kavai al.hi Island 

Mohammed 1-1Lssain P A , age 29 
Sb Khalid' Haji K P , Puthiya Alikom I-louse 
K,avaathi Island 

Shàjhanf K, 	35 
Sb Hamz['htiinikad House 
Kavaiathi lslaqH 

Anwai A , ag 39 
Sbo.Muthu;. Apüra 
Kcl\'cil athi Islciid 

Bahcci S cig35 
S/o I larnzath A I , Sauiyabiyoda 
Kavcuathi island 4  

jIfI 	4 

Jkkaag. 'T5 
IAbdobaker, Melillarn 

Javiittu1sland 

CY 

/ / 	 • 
(4/ 

*1 	 I  
I 	I 

12. 

13 

15. 

V 

17 
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19 	171am7-4h, age 27 
5/o ynan  Haji, Aynepuia 
Kavaiath Island 

20 	Mujeeb Rehrnan, agd38 
S/a Hamzath A I , Safiyabiyoda 
Kavatathi Island 

Ma.nikfan K.F.,:age 30. 
S/o Abdulla A, Kuttitappura 
Agatti kiand. 

 Hiday.athulja.S.M4., age.36 
S/o Hamzath B K, Subaida Manzil 
Kavaiathi Island 

23 Ansai PP,age3l 
S/a Chciiya Koya K P , Pakichipuia 
Kä'rithiI Island. 

 Sulirnan K..I,, age 38 
S/a 1(idav 	U.P.., Kuttipappepura 
Iavaratlii Islard. 

 YcbobC;1., age 40. 
Sip 	Puleenakeel House .Yousu.f,P;, 
Kavat ath 	Island 

26 Niimuddin K P , age 34 
S/a 	akaiiah 	Kochiputa House 
Kavaiathi 	s1and 

27 Salcem V 	ae 39 
Sb 	Hamzth \'éloda House 
Kavdiathi Island 

28. Atta1oya :B..,a41 
S/a Ahoohackei M I, Biiekal House 
K.avdi athi Island 

29 NauhadV , ae 30 
sl'5/0 1Kam1M C, Palliveedu House 

Kavdiaihl j s l an d 

- 	 A 	 I 

30 	N4ohammq6a1 K K ,age 31 
Sib Kasmi P V ,'Kunnarnkalam House 
Kavai athi Island 

1,2  

. 



I 	fl•-/ 

• 	

• 	 • 	-'-'- 	
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J. 

 

 

 

 

 

 

• 	
., 	 -3S 

Ashik All C.P., ge 30 
Sb 	.; Q h dipapada House A1i  
Kavarathi Island. 

.1 

MoharnmeRafl P.; a g e :38 
Sb Chcriya Koya Palliclam, Pulipinnakad House 
Kavaiath Islard 

Poolçoya P.R., age 48 •: 

S lb Babujan M., Put1iiyaura House 
Kiltan Islahd. 

Hussainali K.P., age 33.. 
S./P. Muhammed C., Kuttithayapura House 
Kavarathi Island. 

Sülaiman M., age 37 
Sb Hamzath M., Maidanoda House. 
k.varathi Island. 

Kaja Hussáin C., age 37 
S/o Ahamned Khan. T.P., Chungam House 
Kàvarài.hi Island. 

age 38 

Ibiilkad.Hous 
K1arathi Island. 

ohthiied Shãfi K.P., age 32 
S/o Sayed PboA, Kakachiyapura House 
Kavarathi 1and. 

Mohammed Rafi B., age 33 
S/o AttakidavT.P., Beeranthoda House 
Javarahi 1laiid. 

3. ..3_ 	• 	• 

Rt1g3 
Sb6 1thuU1eën'keel House 

- 	 • 	 •.• 	 • j 

Urnmei 1 K 1age 37 
S/o Udifac.J.ç:Theki1a 111am 

drajhi 1Y40d. 
: 1  

Mômme Raeek, age 37 
1P.okarachiyapura House 

4K'Jàthi 11and-. 



(2 I 

43 Mohammed 113, age 31 
S/o 1<idaveK'P , Baiakaroda I-louse 
kcivaial.hi Islid 

44 Jaftel P 	age 43 , 

Sb Atai Veloda, P66vammada House 
Kaväiathi Islaiid 

4D Dclhath, ac 33 
S/n Mohammed l , Amanathakepura House 
Kavarathi Island.. 

46. Sharafudheh, age 24 
S/d,Ali A., PoO\.flOda House 
Ka\'ai athi island 	 Applicants 

(By Ad\ocate: Mi.l1'3.Gangesh) 

Veisus 

1 	thc Administiâtoi 
Adrnisu ation1  of the UT of Lakshadweep 
1 avaia th i 62 555 

2 	DcpitmeAt fgiicultuie 
UF of Lakshdwcep 
:Kiai.thi.682, 55.5 represented by. 
its Dftectór . 	. 

3 	Dii cctOi oJ Paic hayats 
Dep ai tmcnt of Panchayats 
Admini sti atiOn of the UT of Lakshadweep, 
Kavaiathi-682 /555 

4 	I) iStIiCt Pachayat 
Javaiathi iclisFhied  by its 
.Lxe.cunye :OfFucer. 

5 	\Ii 1 lage (Dwecp) Panchayat 
Kavai athi ifslaii& i epi esented by its 
E XCCUIIVC Offici 

(By Ad\ocatc Mi S Radhakiishnan) 

19 	OA3I9 'I201 

i C. 13Sheei age '34 
•i: i; 	Jt1hiineectta I-louse 
Aiih 1sIh11l, 

I 

/ 	
. . .. 	

•. 	 r ... .. 	 .; 	 I. 

Respndnts 



• 2 I C 1athurhamn, age 33  
Sb 	UsIa1nai1,ie1iyachada  House 
Athin 	Is1ai.4 

3 4 Khaleel, age 38 
S/o Khadei, Mamanoda House 
Amini Island 

4 p j  Siiaj, age 31 
S/a Abusaia,Putj iyaillahi House 
Amihi Islalid. 

5. K.K.Razak, age 27 
Sto:KhadekOya;Kunniyatarnkakkada I-louse 
Amini Island 

6 0 Ashi af,age3' 
S/o Aharned, Pallam House 
Amini Island 

7. IC..Mhosà,age44. 
S/a Atticoya, Keelachery House 
Amini Island 

8 13 Kasmikoya, age 42 
S/a Chcriyakoya, Balapp House 
Amini Island 

9 C 	MaJoya,  age 41 
S/o IIaisakoya, C'hnrnthabelli House 
Amin 	Is1anl 

10 Iaheem M, age 33 
S/o Abdullakoya, Madam House 
Amini Island 

11. Pookunhi: 
S/6 1 C YousaI', Nooirnahal House 
Amiiu Island 

(By Advoatc 	i K B Gangesh) 

I 	 Veisus 

1 '1 lii 	i 	ti 	toi 
?A 461111 suatlon of the UT of Lakshadweep 

;.) / 
L 	 I : 	•. 

Applicants 



. 

Direcbi' ofPanchayats 
Dep.rtnoht of:!:anchayats 
Admi riisal iÔn:of.the UT of Lakshad weep, 
Kavarathi-682 555. 

Director of Ediication 
Directorate of Education. 
Admini;strationr; 'of.the UT of Lakshadweep 
Kavarathi-682 555 ' 

\'illagë .(Dweep) Panchaat 
Aminuilsiand represented by its 
ExecutiveOfficer. 

(By Advocte Mr. S .Radhakri.shnan) 

20. 	O.A No. 325/2013 

Mohammed Abdul Razak 
S/6. U.K. Nalla Koya 
Analada 1-louse 
Andrc)tt Island... 

K :Moosa 
Ka.ndF1mi-IouSe 
1daiiath ,Island  

1.-1am.aK6ya..B 
S/a. AbdKhade.i 
Biriyamma:a IIpuse 
Andrdt't Island. 

(By Advocate Mt, KB. Gangesh) 

Versus 

Respondents 

App! i cant s 

1Th Adminisatr, 
Administ.ration of the Union Territory 

f Lakh ad'wcep K avarath i - 682 555. 

2 	Flie uectoi (Sivices) 
Adiunisti tion'of the Union Teiritory 
ç3,C '1shade(Secretariat), 

' 
KcI\'àldttl - 682 555 

3 	Dpai tmcnt of En 101 nment of Forests 
Uiion I ciiitdiy of Lakshadweep, 

cK/\/dIcUh1 - 6,82 555 Respond e us 



(By Ad\;ocatc Mr. S. Radhakrishnan) 

21. OA326/201 A .  

Savadi.K:,age4O 
§ '/0 I\4ohimrncd A.P. Tlrinikkadu 
Kavarathi Island.  

AbodbakerJ:P  
Sb lIàpaih K.P. Pallipurä 
Kavarathi Island. 

Ahoobacker P,K.., age.34 
S/o Fathahulla,.Puleenakeel 
Kavarathi island. 

J&hangeër A.P., age 32 
S/o.Hamced, Aliapura 
Kav.araihi Island. 

S1ajahn B., age 35 
So K.idave,Iadayi 
Kavaiaihj Isldnd 	 Applicants 

(By AdvdtMr.K.B.Gangesh) 

Versus 

I. 	i'he Administrator 
Administration f the UT of Lakshadweep 
Ka''arathi682 555. 

2. 	Di i'cctor 01 P nhayats 
Dbpartheni of' Panchayats 
Admiti aeon of the UT of Lakshadweep, 

I 6 82 555: 

3 	Jbpitneit ofcience & Technology 
'JriionTèi'i'ito of Lakshadweep 
Kavai-ath i-682 555 

. rcprescmcd by. its Director 

4.. :...'i 5lage (D.wep) Panchayat 
K\arathi 1sand represented by its 
Ieitivc Offlcer. 	 . 	 Respondents 

(By Ad\ ;dcatc; Mr.S.R:adhakrishnan) 

11 



tf:Lf 

 

 

Applicants 

 

(By Advocate: Mr;K.t3.Gangesh) 

  

Versus 

I. 

 

The /\dn i n isi rator 
Administration of the UT of Lakshadweep 
I\dVc1icttflHUO_.. JJD. 

2 	Dii cctoi of P inchayats 
DLpai tment of Panchayats 
Adm in iti at ion of the U 5 i of Lakshadweep, 
Kavaiathi-682 555 

D.eprUvierit of Environment & Forests 
Uibi .T erritoiy of Lakhadweep 
Kavarathi-682 555 

Village (Dweep) Panchayat. 
Kavarathi 1sIad represented by its 
I.xecutivc Officer. 

(By Adoca1r c.: Mr.S.1adhakrishnan) 

23. 	)A3.28/2013 

I. 	Sal lulLi C.P age 34 
5/0 i\'lohaniood J1aj  I, Chendipura, 
l_i\'arathi • 

2. 	Sainul I lameedP,P., age 39 
S/o Attai K.P., Pokara Chepurà House, 
Kavaraihi.. 

• 	: Mohammed K,P., age 35 
•o 1 1ariiith13, P., Karutholapua I-louse, 

• 	. 	. Kaarath.. 

4. 	 iage 41 
S76 f46hau ed Pajiam 1-louse, 

...... 
1 

Re s p0 n den Is 



i 	y 	••;••' 	: 	• 	45 

Kavaathi 
w 

5 	 aj34 
/qqh1 	11j ] 	appadarn House, 

Kavajathi 

(By Advoate Ji 1 B Gangesh) 

Veisus 

I. 	The Adnihi•straor 
Ad.hinistration of the UT of Lakshadweep 
Kavarathi-682 555; 

2. 	iDirecor of Panchayats 
:Øeijai.tiieitofpai-ichàyats 
Admnisi atioi of the Ui of Lakshadweep, 
Kavai ath.i-682 555 

34 

3 	Diieciôi ofFducation 
Diètbiatè Of dijcation, 
'Aclmini.strationt Of the Union Territory 
of La:lhadveep,Kavarathi-682 555 

4. 	/i l!,age(Dwee Panchayat 
Kavaiathi Island iepiesented by is 
Execid''e .OffidEer, 

(By Avocate Mi S.ac1hakiishnan) 

24 	OA3292th3, F. 

I 	I hahua Beum M M , age 38, 
Wo Iaum Razed, Madeena Manzil, Kiltan 

upeivisoi, do11 fwisting Centie Kiltan 
I)stilet 1aiichayat, Kiltan 

2. 	 age 50, 
Sb Sayed Kya P S , Thottathakkaia 
SorcK.ë.rdm Clerk 
Eon hvisting dentie Kiitan 
Di1i id Pancbayat, Kiltan 

:1 •, 

-. 
J 3azeenud1 hee1 i age 33, 

Si4Sy&i i\bd1la Koya, 

( 	

3 	KuiIiirnkuiam, 	 taii 
rwisttng Centie Kiltan 

/ D1st(c1 ancba'at, Kiltan 

Applicants 

Respondents 

A j  p1 i Call ts 



(By Advocate Mi VMoHari) 
	

S 
Versus 

1heAdrninistiatoi 
Administi ation of tne UT of Lakshadweep 
Kavarathi-682 555 a . 

2 	Diiecto of Pnchayats 
I)epdttn!iei t ,  f Panchayats 
Adminisu ation of the UT of Lakshadweep, 
Kavà athi .682 '555. 

3. 	The Chief;Executive Officer 
DiStrict Pandhayat Unit 
Kilt•än, Union Territory 
o[Lakshadweep-682 557 

(By Advocate: Mr.S.Radhakrishnan) 

0A33:1/201 3 

ssai K C 1-h 	, ae 34 
SIoSayeed Mohammad AM 
Katti1yamchatta (House), Agatti Island 
JT j ,6f Lakshadweep 

Wo king as casual labourer in the Department of
%I.

Science & Technology, Agatti, Lakshadweep 

I lydet P 
S/o 	 HajiU. 
Pokkathappada (House), Agatti Island 
U 1 of Ldlshad weep 
Woi king as 1 casual labourer in the Department of 

ciè.nc & Tehnology, Agatti, Lakshadweep 

AlAkai, (age 39 
S/of  Harnza ( 
Kunnpbiyda House, Chetlat Island 
(it oft akshaa'eep 
Woiking a cdal labourer in the Department of 
Science & Technology, Agatti, Lakshadweep 

4 	Nzrnal Baikath K , age 27 
Sb Sçlikoya 
Kiiiriy&uhiyjoda (I-1o'use), Chetlat Island 

of Lakshawep 
" 	jIj 	J 	 -' 

',; 	•, 	 .'• 
Sc 

25. 

2 

I 	lirer. .in the Department ot 

Respondents 



ChtJat, i Applicants 

(By 
	 th sios ufiakose, Sr & Ms Daisy I Daniel) 

I 

II 	I 
\/ersus 

1 	The Administiaoi 
UT of Lakshadweep, Kavarathi-682 555 

Chaii:person 
Vi1lge (.Dwep) PanchaS'at,  Agatti-682 557. 

Chairperson 
/i.l.lage (D.wçp). Panchayath, Chetlat Island-682 554. 

The JuniorSpientiflc Offlcer 
Deaitrnent ofiS6ence & Technology 
Chetlat-682 554 

5 	The Junioi Scientific Officer 
[3epaitrnent of Science & Technology 
Agatti-682 5 57. 

6. 	Dictor of :a.chayath 
De'par'trnen• dfIanchayath 
Kava•rathi7682 555. 

(By Advoca Mi S Radhakiishnan fot RI,4,5 & 6) 

26 	)A333/2O13 ii 

SPIaiiis' 
Sb Etyakunhi 
Sailanivapuia, Kiltan 

ry 

Lakshaciwi: 

2 	KAzhai 
S/o'Sayed Bul)aII 

u1 iyathivodu, Kiltan 

3 	A Ahaiid' 
Sb Kunhikoya 

11na2Ura, Ii'Itan 

(ByAdvicatc M M R I-Ja iraj i 	) 

Veisus 

Re spoii dents 

Appi i c ants 



i 

Administiatdi 
Unicbni 4 itEt'ôfLkshadweep 
Kavaiatti 

2 	Uiiectoi of Panchayats 
tJn ion Tcii itoly of Lakshadweep 
Kavaiaw 

3 	Sub-Divisional Officei 
Kiltan Island, Union Teuitoiy of Lakshadweep 
K I It cl. 

4. 	[).irector, 	. 

U F of Lal\shadwecp, Kavai atti 	 Respondents 

(By Advotë:Mr.S:Rdhakri:Shnan) 

27. 	OA344/2013.I1 

Kassim A 
S/o.AttâkOya PP 
Aliyathara'House; Andrott 

2, 	J1aluddin ,N 
io Attakoya N P 

Ncngurnmada House, Andiott 

J. 	Mohammed Hassan C E 
S/oKLi'nhikoyaSV.P 
Fdayakkal;1-ltise, Andrott 

Mohammed afeek C.K 
Sio.Koya K.0 
Cheri.y.à Kakkanal House, Andrott 

Mo'hp±nmedKanialuddin M.K 
S/oSh.ihabud..din Pookoya Thanga! 
Mayanakkada lIouse, Andrott 

6 	Mh4rnrndBash6er C 
Pookoya' 

I dakkal 1OUSC, Andi Ott 

7 	,Nooiul I-Iassan A 
S'/o Nallayakya U K 
Attalada I louse, Andioti 

ji 

/ 
•. 	 .. 



I 	 #9 

8 	TVluishida Begum C N 
D/o Late Shmsiddin Thangal 
Chemayath 1'aI akath, Andi Ott 

(By Advocate Mi jK J3 Gangesh) 

sus 

I he Administi atot 
Admimstiation of the Union Ferritory 
of Lakshadweep, Kavaiatti —682 555 

2. 	Diiecor of 1ichay.ats 
Dèpai:1.ment of. Pa.nchayats 
Adminisli atiOii of the Union ['eu itoly 
.olLakshadweep, Kavaratti —682 555 

Applicants 

	

3. 	Dcpartmeuit of Electric iy 
Union 'l'erritp,ry: of Lakshadweep 
Kävarathi —682555 

	

4 	Village (Dvecp) Panchayat 
Andi Ott. lsIarict iepiesented by its 
Lxecutive Oflicoi - 682552 

(By Advocate Mi S Radhaki ishnan) 

	

28 	OA 345/2013 

A ys horn ma I C 
Dlo Hamsà, EIIähtta House, Agathi 

	

2. 	l3efathuniñm .I. V 
D/o.Kasmi:.Koya, •Püihauiveed House, Agathi 

	

3 	Kadecji'P K 
D/Q. Koya14 I1srn, Punakad House, Agathi 

1 	/ 

	

4 	AbçVul MuthalfMK 
S/6.Attakoya Mayamkakada House, Agathi 

	

5 	Abdul Shukdou 
SI).LIt Us.f 
Melaillarn 1-Ioyse, Agathi 

lalidayatlll...N/K 

/ 	 > Sb Aboobackei Koya V K. 

	

\ 	J'takkashikaIcida House, Agathi 
t 

- 	7 	4anooi P 

	

ji

F 	/ 

Res p0 ii dents 



iO. 	NazerK 
S/o.lKida\'e 
lKunnikathiapa.cla I-louse, Agathi 

II. 	Sho\\'kathal!. M 
S/o. Urn me 
N'1 ik.yichoda House, Agah 

Sayd Mohammed K 
S/oPookoya B 
Keepalt I Ioue, Agathi 

NaseéH 
S/o.i'\lüthali 1K 

ahada 1-louse, Agathi p. 

Aboobacker N.M 
S/o.Abdu •1 Rahman F 
Na1eea.Manzil, Agathi 

ALII ai.T,P 
SIb.çhii:Kcya c.P 
1lpitli 	111am, Agathi 

fik'ia1 
S/b,Mohammd Koya 
Kakkaçla I-louse, Agathi 

AharC 
S/.,N'1ohammed Koya T.P 
Ch½l1akkad 1-louse, Agathi 

'H8Aboobacki K 
-../o,Sayed, oya FR 

çai nhctkapda I louse, Agathi 

I 9.: 	SavadK 
I ate Fahmad Haji K 



Kul ilinoda I lc)ise,Agathi 

20 Sciyed \'loriaiurped 
SI 	b1ulla P 
t\4u iyathoda 	louse, Agathi 

 Muhammed Koya B 
Sb Koya 
BiyahabiyodaHouSe, A•.gat1i 

 NicesaM.K, 
1)10; Abdulla Koya K 
Moothamkakla 1-louse, Agathi 

23 Koya P 	i 

SinhIOy.. ; , ;  
Ponclinoda I louse, Agathi 

24 Kasmikoya Nil 
Sbo.AbbohackeiiKO.Ya 
KñU1iiPuthiya 111am, Agati 

25. Aboobacker 

•sio....A 1 i.Mbha:iiililed 
lippathoda F-lOUSe, Agath i 

26 Iadaitidhecn'V 
Sb 	Loyasin' 
Yah1da Manzil, Agathi 

27. Jcan,tt unn isa 13 P 
I,Mbiithd S.. 

Fhipathiyoda flouse, Agathi 

28. I1iidbmbi M 
D1ó.AakQy 	. 

Maii iyamScviyoda House, Agathi 

29 I 'A IT01  r 	P 

ii• 

- 	
- 

/ 	 3l 

I..1j 

)appada I louse, Agathi 

d1i?M P.  

il2JS A.gthi 

P 
luthukoya K 
yapappada I louse, Agathi 



Naseer T.P 
S/o.iV1utha1if 
I hckLu Puthya 111am Agathi 

Ubaid U 
S/o.I-Iamza U 
.Jminnerodaçhetta I-louse, Agathi 

Syed. :MoHhimed K.T 
S/o.A boo sala 
Klani.h ithiyoda I-louse, Agathi 

38 Mahamood P p 
Sb S iyd Mohaiimed 
11hI)'cI1)cfld'cl1 ani I-louse, Agathi 

AibdIIa1L 
S..Vo1athahu!a 
B Iydshahiyoda I louse Agathi 

I lajaromnia T.P 
bduI 1<iderkoya  P.0 

J'Ick.ku PLithiyail lam, Agathi 

4 1 . 	i s era T K 
D/b.IKhal jiI3 
i1i riiflka. Iuse, Agathi 

42. 	2\sIri B 
bo.Su'ecI Au 1K 

abi'oda I-louse, Agathi 

43  
I)Io.,Ummer ç 
ItI1ahod I Ibuse, Agathi 

.............................. 



Showkathali 
S/o.Late Attakoya 
Sailaniyoda I-louse, Agathi 

Nissamudhcen V.K 
S/o.1 lamza C;K (Late) 
\/adak Kcla 111am, Agathi 

Chériyà Koya AK 
Sio.Kp'a 1 
AIiaJ.Linnimñ1ada 1-louse 
Agathi 

Mohammed .4i c.p. 
SIo.KasiniKpya A 

hchalakap9di 1-10use, Agathi 

Sayed Mohan?n!ed K 
S/b.Yousal A 
I nniinpiiram 1-16use, Agathi. 

(B),  AiVétMr..13 Gangesh) 

•1 	 Versus 
I,  

'iiAdministrator 
Ad1insUätio1? of the Union Territory 
diLakshadwde.p, Kavaratti —682 555 

Dcptmerit àf Agriculture 
U non Tcrri,toi:y of Lakshadweep, Kavarath i 
lsnied h'its Director — 682 555 ------------ 

!7: 

4liicctoi ol P&nchayats 
tmert of Panchayats 

; 	1iinkfrtii qf the Uiion Territory 
Kavaiatti —682 555 

App! icants 



S 
4 	Village (Dwcp) Panchayat 

Agathi Isia 	bresen't:d by its 
Respondents :,. 

(By Avcatd 1 MdS Iadhakrishan) 

29. 	oA346I2013.: S  

Ummer FarookShai 
S/o.Aboosala 
Malikakal I-1use, Arninii 

P.A S'yedaIi 
Sb. Hamzakôyá 
Pihiya Ashbda House, Amini 

Rähthath Iai.n 
D/o Ahawêd, 	Malikakal House, Arnini 

Aharnedkoya 
S(o.KoyakidEwu,. Surambi House, Amini 

Vliyabi P,C 
I)/o.AhthukOya, Palliyachetta House, Amini 

[3.eM. 
I)/.l-lana,: 1Aallipura I-louse, Kavaratti 

7 
/oukttdkOya, Vadakkilapura, 

Kaaratti 

(By Avocaje: Mr.K.B  Gangesh) 

-. 	Versus 

1 . 	Fhe Adininisrator 
dmnit):atin of' the Union Territory 

pf Lakshaciweep, Kavaratti - 682 555 
( 	 " 	 I  

: 	"2: 	'Ii:itt 9fanchayàts 
h pitm'rit ofPanchayats 
1,x dniir t ti  ationof the Union Territory 
ofLakshadveep, Kavaratti —682 555 

I 	

Ii 

- 

Applicants 



- - 	 - 

.. 

3. 1 

• 	I .. 

adweep 
of Education —682 555 

7il1age (Dwe) Panchayat 
Amirii 1land iepresented by its 
Fjcutive Oiieer T6 

Vi!age. Dw'ej5) Panchayat 
represented by its 

Excuti'-é'O'fice —682 555 

Ad\oct 

 

M '$7,kWhakrishnan) 

O*347/2O1' 

uharabi P 
Kunhikunhi 

Pallicharn: l-1u-se, Kavaratti Island 

Maharnoor M.P 
i)/.Haiilath. 
M.lakèpura:Io.use Kavaratti Island 

- S 	• 

v 

Uflikahah a, 1avaratti, island 

umna P V 
t)i.Ma,na 1 

Kavaratti Island 

oi+u+ä.k.P 
/o.1brahiikut' 
elaIchie.t .iyapuraii 

1<4varatu Isladd 

T.  

J 	1 . 1 1j! f .j 	LI.j 
tiiira! Kiwratti island 

I1 r 

7. 
-• i)o..çheriiakoy.a 

\vappada I-Ioue, KavaFatti Island 

8 I3eeJi Aynepuia 
p4o.-Abthftahi,rnan 
Ikynepura 1 louse, Kavaratti Island 

,__•5 -5,.... 

L 
I 

 

 

(By 

30. 

 

 

 

 

ri 

Respondents 



I ....  a 
( 	4 	I 

: 	 56  

Rahmth Ieèum B.  
D/o Alt 
Baltyali HouseJ I.avarati Island 

Sdihath V M 
I)Io Valiya Aldjrahimn 
\/adakkumelachddarfl, Kavaratti Island 

Rhiyambec FP 
I)Yo Ahammed K P 
Tottthapuia, Kavaratti Island 

Bee fathumma B 
DIo Aboobacket 
.BèërahthddKavaratti Island 

Rhth Beegp P.P 
I?/ó.Attal K.P. 
.pdchai'achepura, Kavaratti Island 

1'4aijanath 
I)(o Muthu Aynapuia 
Kuthippajpepui a ?  Kavai atti Island 

.... 
(By AdvocaeMi 1< B Gangesh) 

• ................L. 

Versus 

The Administrator 
Administiatipn of the Union Tertitory 
oil akshadwp, Kavatatti - 682 555 

2 	Ditcctoi (Seivices) 
Administiation olthe Union Territory 
oN akshadvep (Sect etariat) 
Ka"aiaW— 6555 

3 	bictoi of Industiies 
Uthon I etI itory' of Lakhadweep 
Kavaiathi iepesented by the 
Directot o f dustites 

(By Advocate Mi S Radhakrishnafl) 

9 

Dl 

12. 

4. 

. 

Applicants 

Respondents 



3. 	Anwar Hussain 
E)/o.Fssa 
Konapura I-lOuse, Arnirii, 

4 	Sajitha Beegqm 
aed bdu!Ia KQya 

J3eli I-louse, Arnini 

Hanéëdaihhi: : 
)/o$haikoy 
Monakkallachetta House, Amini 

ITassainar 
S/o. -Mohamniied  
AIimrnecheti House, Amini 

7 	K C Ns 
Sb lan 
KuICvadachetta House, Amini 

(ByAdvccáte NIr B Gangesh) 

Versus 

I. 	The Administrtor 
Adrninistrt.ionof the Union Territory 
oILàkshadweep, Kavaratti - 682 555 

2. 	lYfPh 
T?'apt !TPanchayats 
A4miriiratibri of the Union Terntory 

Ljh4dwcp 
555 

............. 
.partment of E ducation 

lJiiion Ten itOiy of Lakthadweep 
rejjresented by 

• 	. 	Trtorof Education —682 555 

/ '*.j 	• 

: 

App! icants 



ii
& 	 - -. 	 --- --- - .-.. 	 ---- ---- - -. - 

ViIlae (Dwec)Pachayat 
Arnirn 	 by its 
Eecut\'&OfçeT - 82554 	 Respondents 

(By Advocate Mr S i!adhakrishnan) 

32 0A35012013 

Moharirned I-1ssaii 
Sb Abdul Kadai 
M ohapurakkad 1-10 use, Aridrott 

2 	Abdul Hassan 
S/a Attakoya' 
Kaithatt House, Andiott 

. .Sayed.MohatT1l.med 
S/oAboosal .' 
:Kar?.Chetta Ho.use., Andrott 

MohamrndHussai1 
.S/o.Moharnmed 
1appathiyoda House, Andiott 

	

5 	ijuddeen 
lçoya 

1Kerld.a 1400e, And1ott 	 Applicants 

(By Avocat Mr K B Gangesh) 

I 	Versus 

	

I 	1heAdrniniiatoi 
Administiation of the Union Territory 
a! Lakshadwee, Kavaratti - 682 555 

	

2 	Director ofanchayats 
Depaitient cf' Panchayats 
Adtniti dpo of the Union Terntory 

55 

3 	District Panclyat 
Kavaratti iepbened by its Chief Executive Officer-682 555 

1. 
Vil1age (Dwèep) Pnchayat 

&Ardiott Island epresented by its 
FxcutiveQfficer-62 554 	 Respondents 

(ByAd'odate Mi S adhakrtshnan) 
7. 

 

j 	I ii 	ii 	
I 	

j 

. 



33. 

3 

4. 	Yousaf 
S/o.Pookoya 
Puthiya Eddiyakkal House, Amini. 

(By Advocaté Mi:..B GahgeTh) 

Versus 

I. 
Ie }Adrnimsr1tor 

Adimnisti âtion of the Union Territory 
cLk.ha'eep, Kavaratti - 682 555 

2. 	Directoi of Panchayats 
Dartmen o.f Pan chaats 
AdiinistratiQn of the Union Territory 
9 ..ahadw,p 

K'àtti - 682 555 

3 	Dartment of Women & Child Development 
Union lemdoiy of Lakshadweep 
Kavarathi 
Repiese49d Ipy its Director 682 555 

4. Village (Dwee) Panchayat 
iThtt islandrepresented by its 

Executi\'e Office - 682 554 

-5-.. Village ( .Dwêp) Panciayat 
Amini Island ieprcsented by its 
E.xeUtI\' iDfticer - 682 553 

II 

(By Adca1t9MI R 'adhakrishnan) 

34'  
ill 	

1 

1IL•.  

Applicants 

Respondents 



- 	o. 

Kh$) 
i • :(• 

K1bya 
2. 

. 

I e.e 1 athpura Iipuse, .Arlcrrott 

MansoorAli 
S/o.Muthukoya. 
Pent.amvelipura House; Andrott 

Mohammed F1sal 
S/o.Sidcleeque. 
Makket I-16uëAndrdtt, 

(By Adv(ocate N14rItA Gangesh) 

Versus 

J'he Administrator 
Admiñistrtion of the Union Territory 
of I khad'yveep, Kavaiatti - 682 555 

eparrncnt dAnima1 Husbandry 
Unibn Teptciyof Lakshadweep, Kavarathi 
Rcpiesepted byfts [)irector-682 555 

3 	bire 	anchayats 
bp'eit :df Pnhavats 
Adinistitin of the Jn ton Terntory 
oft,Jia.kshadwée 
Ka'arthi-. 682 55 

4. 	/illagë (Dw 	Panchayat 
drbtt Is1and represented by its 

Ecut!ve Offiber 682 554 

(By Advoc: Mj SRãdhakrhnan) 

35 OA 35/2Oi 

T 	..: 
 

,1 	 1< 	kh 

Applicants 

Respondents 



2. 

3. 

t . 
• 	• 

20 

S/d M Yosuf 	I  
thëkkputhiya VeeduAgatti 

K:P.Hornzakoyä 
SIo.Abopbacker 	.. 
Karnaftnalmiyoda Puthya 111am House, Agatti. 

5. K.Showkathali 
o,Sb.u!ri 	. 

Kondinoda HQuse, Agatti 

6 B. Fiarafudheen 
S/oUrnrnerElla 
[3eeyak'uttiyqda 1-louse?  Agatti 

 7.K.Mohai'nfrid Mükthr 
S/o.A:bdulla !K,oya 
'àdakk Kunnihimel House, Agatti 

 bdü 	RahirhLh, 
S/p.Q.ideqé 
llla 1-louse, Agatti 

(By 

•. 	.1 	1... 

13 Gangesh) 

Versus 

1jhe Admniator 
Adrnnistiation of the Union Terntory 
oIL akshadwep, Kavaratti - 682 555 

2. Iaruheri 	cf 	nirna1 Husbandry 
LJnion Teuitoi' olLakshadweep, Kavarathi 
1.eprcscntcd 	y'  its Director - 682 555 

3 

•:• 	,::• 	.: 
'ecio1 Pinchayats 

Dptint 9f Panchayats 
Adminis4tin1 of' the 1.Jnion Terntory 
ofUakshiweep 

' Kavaratti 	55 
: 	.... 

4 	
' 	

Village (Dwe 	Panchyat 
Agatti Island represented by its 

/ Lxecutive Ofici - 682 553 

Applicants 

Respondents 



T 	 r 	 - 

(By Advocate Mi S Rdhaki jsnan) 

36 O A No 54/213 

Suharabi, DIo '1 harg Kya 
Kakkanal House, 
Andiott 

(By Advocate Mi K B Gangeh) 

Veisus 

1 	lheAdministiator, 	I  
Administi ation of the Urion Territory 
of Lakhadv'eep,Kvarathi —682 555. 

2. 	The Difector (Services) 
Administiation of the Union Terntory 
oi Lakshad.wp (Secretariat), 
1<aVaiaiti 682555, 

3 	[)cpartrnent qlAgiicultuie 
liOn l'erióirof Lak;shadweep, 
Kavatathi - 682 555 
Rep.ñtódbt ag DireOr. 

(By Advocate Mi S Radhaki ishnan) 

37 	OA 355I2613 

I 	Muthukoya;. 
S/c Shaikoya 
Kakkana! 1louse Andiott 

2 	'At1uv 	p 

/ou i&smar 1  

'Nouncrnad 1-Ille, indrott 

(By Aavoate W4r k Gangesh) 

I 	Versus 

- 

l i e 1e Aarninstraisr 
Administration of the Union Territory 
of Lakladweep, Kavaratti - 682 555 

- 

I 

;1i 
f t 	k'-' 	

ill 	I 
. 

Applicant 

Respondents 

Applicants 

. 



• 	 ; 

2. 	I)ieclor of Frhayats: 
Departmeiit bl' PäohayJs 
Adimnistration of th Ufiion Territory 
of Lakshadveep 	I  
Kv1attI_682I555i 

I( 

3 	Dtrectoi of Port, Shipping & Aviation 
Uruon 1 ei itoiy of Lakshadweep, Kavarathi-682 555 

4. 	Village (D.weep).Panchayat 
Andrott lslandrpresented by its 
Executive Officer —.682 554 

(By Ad.'ocate: Mr.S Radhaki:ishnan) 

38. 	OA356/2Ol.3 

llajaromniabi 
I)/o.Koya Kidave M 
Fhithiyapada I-louse, Kalpeni 

M.KCheriyikya 
SMohamd;I(oya Haji 
Ma'Irnikkakada House, Kalpeni 

(By Advocate: Mr.K.B Gangeh) 

Versus 

I he Adrninstiatoi 
Admi-b5strahon''of.the Union Territory 
pj/ Laksiaqwecp, Kava 1 iatti —682 555 

Drct': of ; archayats 
eati'h9nt of Panchayats 

Ad+inisti 1ation of' the Union Territory 
rf 1 .211d,ppr 

Respondents 

Applicants 

tKa')aiatti - 62555 

3. 	V.iIle (Ewe) Pchayat 
Kalpeni Island i;epresented by its 
1xecutive Offiqer - 682 552 

(ByAdocae Mi S kadhaki ishnan) 

39 	OA3'57I2O1 

AJ Abdul Salani 
iyakoya 

id  

ci 	I 
J i l l 

iJ i. 

Respondents 



• 	 ••!fl 	 -- 	 . 

- 

AlikakadaI-1bu'e, Ka1pni 

2. 
1 	V -1--.- 

H 	 i 	TLI,$/o So 
MahdurW, E1pbri4 , 

3 P Sakeei 1-Iussin 
Sb MohammeI Koya 

Ka1.ni 

4. Abdul Lath&::. 
S/o.Pallath Kurhi Koya 
Nenempappadal-1ouse,: 	Kalpeni 

5 Aflakoya 
/o Kasmi Fpya 

Kunhipuva1ci11ouse, Kalpeni 

6 Abdul Naset 
Sb Muthu Koya 
Ma1rnikakaa F-touse, Kalpeni 

7. M.K K:ha1e.. 

Malmikakada House, Kalpeni 

8 Mohanimd, 	asei 
/o Mohammed Koya 

Peechyatri House, Ka1peni 

9. 
n 	I 	 I 

Mueb Iahimip 
IO S1ai Ko 

VIarnme1 House, Kalpeni 

10 Cheriya Koya 
SoAhrned 
Nedyarn I louse, Kalpeni 

11 Mohammed Koya 
So Kunhi Koy 
Chciyapwakad -louse, Kalpeni 

12 
ScY1 flm3.' I 

' 7 '  lJuse Kalpeni ,ja11da 

I 	s 	•--- 	r 13 
: 	 --;. 	 ..,-. 	•.... 

Kasrni 	oya 
bo Kunht Koya 

)v1atiIkadan11a1 I-louse 1  Kalpeni 

I 	/ 



S  

• Ii 	I 

AEc1uL' 	at1é 14 

House, Kalpeni 

15. AbçIul Flakeern 
Sb 	çheriya Koya 
Meachedan house, Kalpeni 

16 1-lajitommabi 
I)Io Kasmi Koy 
Akkara I-louse,, FaIperii 

17 Huffiai 'Mtli  
DIo Abbas 
Aia1a1ar Hod, Ka!peni 

18 Rasheed 
Sb Koyarnma 
Manjiyenarn House, Kalpeni 

19 Abdul Gafooi 
SIoKy. 
Kadapuiathi1!ain House, Kalpeni 

20 M;ç'oya 
SQ)JoOio' 

dath I-louse, Kalpeni 

21 11$aflya 
D/oMcosaKC 
Puthiyapuia House, Kalpeni 

(By Advocate Mr K E Gangesh) 

Veisus 

1h 	Administiaoi 
Ainistalion of the 	)nion Territory 
dçrak441weep, Kavaiathi - 682 555 

2 babhen of tAgiiculture 
Ubn 1Teittoj of Lakishadweep, Kavarathi 

/ 	
' 'ReprsenteU 1 its Director 

-• :' 	 • 	 '/f._ 	': 	 ..... 

/ 	.,•' 	
(' 	 ''4 	 I 

3 	Dirctoi ofPanchayats 
iepàrtment ? Panchayats 
~ dn4inistiation of the Union Territory 

/-fllakshadweep, Kavratti 

Applicants 



. 

Respondents 

4. 

Lxeotv Officei 

By 

Applicant 

(By Ms. Shahna Karthikeyan). 

versus 

I. 	V.1age ([)wep) Panchyath 
Ai+iiii Island 
Rersentdb the Chir Person 
Pin-68Z552 

Secrery 
Depaxtrnent ofPanchayath, Kavarathi 

Director 
E-'rn'ployment and Training 
Uhi'bn Teriitor 1  of Lakshadweep 
Ka'arathi 

(By 	 for R 2&3) 

41 	0'439 12013 

Muthuibyä 
Mampuram lloiJS 
Arnini Js1nd, :Lakhadweep 

(By Advo.ca1e: Ms.hahna Karthikeyan) 

ersus 

1. 	Vi age(Dwetp) Panchayath 
trnni,fsland 

Tsrc b the Chaii' Person 
Ii 2552.  

1 ' 	I t)edartrnent of Ianchayath 
aithi-6.2 55 

Respondents 

Applicant 



Hush 
Eday 

(By i 

tan, Residing at Moulana Veed, 
1 ) i. 4ohanan) 

ILL 	
Versus 

tj at9rc 

'7 • 
3 	 I  

bonTeri itçy of .Laksweep 
J(vráhi- 682555 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P. :, aged 35 yqars 
Sb. Mohammed Koya T.., 
Labouier,:Kfttan; Residing at \'ali'apura House, 
Kiltan Island. 	: 

(By Advocate Sii P V Mohapan) 

Versus 
4ThAdmini4ra;tor, 

)T. of aksFa'deep, 
j(avarátti682 535, 
.Electrical.Divisiori, Kavarathy. 

Director 9icThaYat ,  
Uepartment ot Panchayat, 
Adn)1n1si ation of UT of Lakshadweep, 
KVarati - 62' 555 

JI¼. 	I 	 I 

I) 	
I 

3 	ThEecutvebfficei, 
Vj1lge Dwep Panchayat, Kiltan-682 557 

(By Advocate Sii S Radhakrishnan) 

43 0A36312013 
77 

YaserArafatli 	ged 2 8 years, 
Sb, E Seedikova 'Labbuier Animal 

Respondents 

Applicant 

Respondents 

Applicant 



1 

Dep4rtment çf Panchayt, 
Adrn in istrati oh df UT f, Lakshadweep, 
Kavratti - 682 55 

3 	fhe VeterinarAssistn Surgeon, 
Of1ce of the Veterinay Assistant Surgeon, 
(Ammal Husbandry Unit), 
Ki Ran Island, 1  Lakshadwpep-682 557 

4 	h çhairperon, Villag Dweep Panchayat, 
iKiltan - 682 557 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 0A36412013 

Abdul 'QUbish, Sb. 'Si'nul Abid P., aged 27 years, 
Malikakal, Kiltan,'V-.T1. of Lalshadweep, working as 
Casual Labouiei, (tive Stpck Inspectors Trained Labour), 
Animal I Iushandiy 1Departrnent, U.T.of Lakshadweep, 
Kavatathi 

(By Advocat Mrs aisy I Daniel) 

I 	l 
Versus 

1 	1 he Adrninistrdtor, 
Uiioi ['eiritory of Lakshadweep, 
Kavarathi-682 555 	I  

2 	Chairperson, I.Vilfage (Dweep) Panchayat, 
Kiltan 682 557 

3 	Diriqqtqi olAinirnal Husandry, 
Ut f1 b.akshadweép, 1']avarathi - 682 555 

4 

	

	 ofachaathbepartment of Panchayath, 
Kvaiat685 

[By Advcatc' Sri S ahakishnan (Ri, 3 & 4)] 

45 	OANo 36/2O13 	
I 

I ' "Mohanrned Kasirn 
SY Sa,'ced 
1K84A ntpura 14ue 

Ardiott 

2. Mhanrned 1-iussain K C 
I 	 I 	j 

I 	 . 	Y 

Respondents 

Applicant 

Respondents 

. 



App! i C ants 

The Administrator, 
Administratipn of the Union Territory 
of' Lakshadweep, Kavarthi - 682 555. 

The I)irector of,Parichayats 
Department of Panchayats 
AdrninitratOri cf the Union Territory 
a![ akshadweep, Kavatatti - 682 555 

Lakha4wcep  Development Corporation Ltd., 
Port Contr61 i'ovet, Andrott - 682 554 
Represented by its Officer in charge. 

Directorate oArt & Culture 
Administration of the Union Territory 
of' Lakhadveep Kavaratti - 682 555.1.
Represented b its Director. 

I)irectrotAgriculture 
I?cparttdênt pfAgrcuure 
Almirntro(i,of the Oiion Territory 

laváratti - 682 555. 

Panchayat 
idrOt' Is! and eprentd by its 

Lecutive dfficer— 682 554. 

(By Advocate Mr. . Radiakrihnan) 

46. OA 368/2013 

I 

2 

-' 

Respondents 

a!!apyagct i / years, /o. t'ooKunni A., 
üh 	C1ttà kaHouse, Andrott. 

years, S/o. Sheikoya Thangal, 
ndth fluse Adroft. 

1 



10 , 

. 

3 	SaedMc 
	 Thangal, ged 28 years, 

House, Andrott. 

23 years, 
I ri•arigai, NVO. 
	House, Andrott. 

iT 

Móhar med 
Panhna! 1-louse, Andrott 

V 	 VVVV V 	 V 	44.years, Sb. Kidave A., 

Khair,ged.2 ' eai , 	Muthu, 
Puleenakeel Hbe Kavaratti. 

AbdulbarL aged 34 years, Sb. Hamza Koy, 	
V 

MOnalkal House, Amini. 

ayed Koya, 	d 44 ye5ars, Sb. Pookoya, 

MelVàcler1 Mouse, Am irii. 	 Applicants 

(By Adocae: Sri 1(.B. Gngsh) 

Versus 

The Administrator, 
Adrrinistraio!i 015 the Dion Territory of Lakshadweep, 
Kavartti-682 55. 

l)ir6ct5r 1Pan 5chayat :  
i3'épahiicnt orhats, 
Aitiq, of tie Union Territory of Lakshadweep, 
atti —62 555. 

I):aii-into 1  Agricu1ttre, Union Territory of Lakshadweep, 
Kvarathi, Reréeited by its Director - 682 555. 

Village (Dvep) Panchayat, Andrott Island, 
icpresentedby, it Executive Officer - 682 554. 

Village (Dwe) Panchayat, 
Kavarátti I slãnd, represented by its 
Executive Officei' 682 555. 	 V 

by its 
- '1 èdutv )fui 	 Respondents 

	

V 	
- 

V.' 

(By Ad'ocaie Sti S Radhakrishnan) 
V 	

V 	 V 	 VV 	 lV 	 V•VV• 	 VI 	 V•• V 	 V 

' 	47 O36I2O13 
/ 	

I 

'S 	 '555 	
I 

1: 	 :1 



o.. Sayed Mohammed, 

vIohañrned ajr, ad,4 years, Sayed Ismail, 
Keràkkada HouSe, Andrtt. 

Mçhammedf1ussain, agd48 years, Sb. Nalla Koya, 
Pallippura 1:[oüSe, Andrd.Th. 

Kunhiseethikoy, aged 51 years, Sb. Muneer, 
Puthiyath 146use, Andi;dtt. 

Cheriyakoy.,a.gd 32 years, Sb. Nallakoya, 
RerumpaI.1y Hoe, Andrott. 

Nodrul Ameeh, aged  36 years, Sb. Shaikoya, 
Padh Puthiya ura House, Andrott. 

1-1aiizakoya, aged 52 years, Sb. Koya Kidave, 
Chekkarakkad HOuse, Andrott. 

Mohammed Ka:sm,4ged 37 years, Sb. Ahammed, 
ynadachetta14ose, rìdrott. 

cuairnaii, aged 33 gais'  Sb Nalla Koya, 
{7u 	udrott. 

Mohthmed Husain, aged 30 years, Sb Pookoya, 
Pattakai;I.att 1use', Andrott. 

Mbh4nined1.im A.,ged 39 years, Sbo Yousuf, 
Arnmelam I-louse, Andrött. 

Pookoya, aged 45 yëars,S/o. Sayed Koya, 
Kurm1, Hoise., Andrott. 

IaFéei, gd .4 1 'ear, bo Koyamma A., 
Pandai.th 1-1ous, Aidrott 

I, 

1- arned"Shaf, aged 34 years, S/o. 1 hang Koya, 
Keethiery I Iiiatam, Pokkad House, Andrott 
A ,. .................. 	.' 	. 

1 5 	S'ed Shihabpdhin, aged 32 years, Sb Koyamma Koya, 
Shaikkinte 'Jct! Padipura, Andrott 

- ohammedizvan Ai, aged 27 years, Sb Kunhiseethi Koya, 
Puthammadam 1ouse, Andrott 
• 1 ............ 

1 '  
• 	.. 	. 	 /. ............... 	•. 	.,; 	. 	 1; 	 - 

'M 
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72. 	 1 
1 7 	Soudabi K C P, aged 29i years, D/o Attakoya, 

Kudambattu, heriyapur House, Andrott 

18 	Mohammed Kasim, agec43 years, S/o. Sayed Mohammed, 
Pappct House, Aridtott 

19 	Kaieern, aged 28 years, /o Koyammakoya, 
Aliyahaia House, Adrott' 	 Applicants 

(By Adocate Su K'B Gangeh) 

Versus 

I he Adminitratot, 
Administi at ion of the TJnion Territory of Lakshadweep, 
Ka)aràtti-62'55. 

2 	Director ofPanchayats, 
I)epai tmcnt of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavatatti — 82 555 

'.1 

3 	i1!ge (Deep) Panchayat, Andrott Island, 
reprsntet byits Eecutive Officer — 682 554 	Respondents 

(By Advocate Sri S' Radhakrishnan) 

48 OA 370/2013 

I 	Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda 1466se, Kavaratti 

2 	Musthaf a, 0Jd1 1 36 years, S/o. Hamzath, 
J1ikaiapurj-ouse, Ka\'aratti 

I I 

3 	 ag 37 years 1  S/o. Koyamma, 
Ci'ath9a Hoie, Kvaratti 

4 	,Shapieena, ed 30 years, Dbo Khamar Khan, 
Sainabiyoda Hcuse, Kavaratti 

5 	Ayshabi, aged 36 years, Dbo Hamzath, 
1<ce .jakochaw HOus, Kavaratti 

/ 	6 	hambna, age 36 years, D/o Ibnu 
f 	 Vahyah Housb, Kavatatti 

fb 01 ears, Dbo Hamzath, 
l3di PIu, avaiatti 



Applicants 

1. 	The Administra:.or 
Administra.tion:bi the Union Territory of Lakshadweep, 
Kavaratti-682 55• 

2 	Diicctoi of Panchayat, 
Dcpai tmcnt of Panchayats, 
Adminisu ation of the Union I erritory of Lakshadweep, 
Kavaiafli - 82 555 

3 	I)iicctoi ate di T\1cdical and Health Services, 
Union I cii ItQi y of Lakshadweep, Kavai athi, 
lcpicsentcd by its [)ucctoi —682 555 

4. 	.Villagc (D'vee) Panchayat, 
Kavat afli Island i cpt esented by its 
Ixecutive Offlc:er - 682 555. 

Village (Dweep) Panchayat, 
Androfl Islnd, c p iFcscn t ed by its 
1: .çcutivc Ocer - 682 554. 

(By AdvatSH . Radhakrishnan) 

49. OA 37 1/2013 

Respondents 

P. Naseer, aged 35 years, S/o Kunhikunhi, 
Pall iclam 1 louse, Kavaratti. 

P.1. Nascer, .ged 32 yai's, S/o Harnzath, 
Puthiya II lank, Kavaratti. 

P. Rmla l3eegum, agei 34 years, D/o Kunhi Koya, 
Pôovdncda 1louse, Kaväràtti. 

aged 36 years, S/o Muthu Koya, 
PuThiyà Veedu, 1aaratti. 

i 	 ''.•• 	

/ 

I....... 
I 	. 
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5. 	Shabina 13eeg11 	aged 4 year, D/o Au, 
• l'hekk Rlchi 11 Lim 1avaiatti. 

6 	SuUikh, agcd 4 yeais,D/o Kojan, 
Puthiya 11 hm Kavaratti. 

7. 	Abdul Razak,:t.ged 2.8 yars , S/o Mullakoya, 
Sarahiybda. House, Kavaratti. 

(By Advocate: Sri 1(13. Gangesh) 

Versus 

I. 	The Ad miii istnUr, 
Admimsti ation of the 
Uiion !crritoi:yof La:khadweep, Kavaratti. 

2 	Dcpai tment of Animal I Iusbandiy, 
Union 't'erritory of Lakhadweep, Kavaratti 
represented by ItS Director. 

3. 	Director olPachayats, 
DepErtmeflif Panchayats, 
Adthinistrtioi Of the 
Union territory of Lakshadweep, 
Kavarafli, 

4 	Vi llagc (Dwcep) Panchayat, 
Kavaiatti Island iepiescnted by its 
lixecutive Officer. 

(By AdvtC Sri. 	Radhkrishnan) 

50. O.A No. 372/2O13 

Jtnialudhccn Sb Abdulla U C 
N'ludakkiyoda I lousc, 
Kadamat. 

(By Ad.)cateMr K.T. (3nesh) 

VCiSuS 

1 	I tic Adniimsiatoi, 
Administiation 	the Union I erritOly 

- 682 555. 

2. 	The•Directo Srv ices) 
AdminisU ai.ion 7of the Union I cii itoiy 

C 

Applicants 

Respondents 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Wights & Measurers 
Union Territøty of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhaicrishnan) 

Respondents 

51. 0A37312013 

Abdul Saleetn, aged 2 years, S/o Nallakoya, 
Ummeithaikada±louse, Andrott. 

M.M. Mohai1IThd  Iqbal, aged 37 years, 
5/0 Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrtor, 
Administration of the 
Union Tettitory of Lakshadweep, 
Kavaratti.-682-55 

2. 	I)irector of Panchayats, 
Department of Pahayats, 
Administration of the 
Union Ierritoy of Lakshadweep, 
Kavarani,-682555 

[)epartment of Sience & Technology, 
Union TerritoPy of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environrhent & Forests, 
Andrott-682 554. 

, 	 Village (Dweep) fanchayat, 
Andioth Island icpiesented by its 
Executive Otlicer-682 554 

1? 	 . 1 (13y4l' 
I 

/ 

A"  

Respondents 

te: Sri S. kadhakrishnan) 



c 

10011 
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52. O.A No. 380/20:13 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 551. 

(By Advocate Mr. E.C. Bineesh) 

Vrsu's 

The Administrator, 
Union TenitOry cfLakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
AdhiinistratiOh of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

Director of Panch.ayats 
Union Territory of Lakshadweep 
Kavatatti Island - 682 555. 

The Director 
Agricultural Department 
Union Territory Of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep 682 551. 

(By Advocate Mr. S. Radhakri.shnan) 

53. 	OA 38:11210.1.3 

B. Saidali, S/o late Mohammed Koya 
Palliyachet.ta, Bandayam House, 
Agatti Island, Unior Territory of Lakshadweep. 

2. 	K. Muhafnmed Rafeek, aged 42 years, 
S/o late M.uthukoya, Kattarnpalli Poomada, 

- 	Klkkandiyoda House, Agatti Island, 
Union 1 erritoiy of Lakshadweep 

3 	K (j  Jamaluddin, Aged 40 years, 
S/6:lãt Umrner, Martyathoda Kandawargothi House, 
AgattiIsland, Union Territory of Lakshadweep 

/ 

Applicant 

Respondents 



7:7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late KUnhikoya 
Keelaillani Thkkeelaptra House, Agatti Island, 
Union Territory of Lak.shadweep. 	 Applicants 

(By Advocate: Sri N., Anlkumar) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

2. 	The Chairperson,. Village (Dweep) Panchayat, 
Agatti Island, UniOn Territory of Lakshadweep. 

3. 	The Employrnetit Officer, Kavaratti, 
Union Territory of Lakshadweep. 

4., 	The Director of Panchayat, 
I)epartment of Panchaya.t, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women .& Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakr'ishnan (R.l,3 to 7)) 

54. OA 384/201.3 

ishaque A.C., aged 35, S/o. Junies T., 
Bus 1-lelper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

- 

	

/1 	
L2 	Abdul Rasak K C , aged 37, 

So Kamikoya P P , Bus Driver, 
Disti ict Panchayat, Kiltan, 
Rsiding at Kattichena House, 

	

- 	 Iiltan kiand, UT of Lakshadweep 

/ 

	

\ 	 p- 
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3. 	Noorulla S.M.,, aged 39, Sb. Late P.S. Kuhhimon, 
Bus Cleaner,1istrict Panchayat, Kiltan, 
Residing at Sàife Ma.nzil, Kiltan Island, 
UT of Lakshadweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Adrninistratot, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386I2.013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island:, Union Territory of Lakshadweep, Pin —682 552. 

Khalid Urinam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island:,  Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandm, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Am mi Island, Union Tetritory of Lakshadweep, 
Pin - 682 552. 

Amanulla AM., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P.,.ged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini Island, Union Teiritory of Lakshadweep, Pin —682 55 

7 	JaeeiuIla P C , aged 25 years, Sb Kidave Naduvatta Chetta, 
A)mni Island, Union Territory ofT akshadweep, Pin - 682 552 
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Abdul SalarliA., aged 38 years, Sb. Khader Thottanada, 
Arninipura, Afriini Island, Union Territory of Lakshadweep, 
Pin— 682 552. 

Noorul Hassan K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat., Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jala! B.M., açed 31 years, Sb. Khadr T., Bahija Mãnzil, 
Thattanoda, A.mini Lsan'd, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31,.SIo. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadwee, Pin 682 552. 

Natesath U. aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amipi Island ;  Union Territory of Lakshadweep, 
Pin - 682 551 	 . 	Applicants. 

C. 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

1, 	The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Adrn inistrator. 

The Director of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (1)weep) Panchayath, Arnini. Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 

(By Advocate: Sri S'. Radhakrishnan) 

56. 0A388/2013. 

Amanulla, aged 38 yearsSbo. Sayed 

7 	4ohammed P.1K., Puthiya Pandaram, Kiltan, 

I 	2. 	4ubaka Banu, aged 27 years, Dbo. Ibrahim, 
ç.JJanakkal 1-1 o u sie,  Andrott. 
f 27 J 

'-•. 	I: 	 .1' 

Respondents 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel House, Arnini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Adi-ninistralion of the Union Territory of Lakshadweep, 
Kavaratti 682 555. 

I)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territoryof Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dwep) Pachayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Androti Island, repreented by its Executive Officer-682 553. 

\/ i I lage (Dweep). Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2,013 

C.N. Abdul Hakeem, aged 38 years, Sb. Koya, 
Cheriyannaliai House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb; Pookoya, 
Karupathaillarn House, Kalpeni. 

K K Sadique Ali, aged 44 years, S/o. Mohammed C P, 
Konhankakkada House,Kalpeni 

4 	C N I labusabi, aged 50 yeats, D/o Attakoya, 
Oheriyannallãl House, Kalpeni. 

. . 

	
..... 	 1 

5 	, 1-lameedabi, aged 41 years, D/o Ramalan, 

. 



Pakkath Flouse, Kalpeni. 

A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanam Thotam House, Kalpeni. 

A.K. Muthub aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni, 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalam I-louse, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
CFiadachiyoda 1-louse, Kalpeni. 

10, Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 

Manjiyanam 1iouse,Kalpeni. 

Naseerna M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkakkpura House, Kalpeni. 

1-lumairath P. aged 42 years, DIo. Sayed, 
Poodiyath 1-louse, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda i-louse, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda Elouse, Kalpeni. 

K.C. Abdul Iaffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwai,aaed 37 years, Sb. M.P. Khader, 
Maral Hous Kalpeiii. 

M.P. 1-lajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

\%. C.G. N eema Bee,urn., aged 36 years, D/o. Hamzakoya M.K., 
Cheriyacharnan Gih House, Kapeni. 

19. 	K.K. Attakoya, ag:ed 59 years, Sb. Abamed Kunji Koya, 
Kandamkalam Houst, Kalpeni. 

angakoyaaged 33 years, Sb. Chariyakoya E., 
liyala HoOse, Kavaratti. 

21. 	1Lli ssain Ali,ged 35 years, Sb. NaIIakoya 
ttipura I-louse, Kavaratti. 

Ii 
1 	 - 



S 
22 	Jalfei, aged 3Q yeats, S/o. Hasan 1 P, 

Kaladi House Kavatatti 

Basheer, aged36 years, Sb. Mohammed P., 
Kunni name! House, Kavaratti. 

Amina, aged 42 years, bo. Aboobacker, 
Theldapura i-louse, Kavaratti. 

Kadisha, aged 55 years, DIo. Aboobacker, 
Kunninaniel HOuse, Kavaratti. 

Rahmath, aged 38 years, DIo. Mohammed P.V., 
A!achaoppada House, Kavaratti. 

Raziyabi,a.gëd 33 years, DIo. All, 
KunnuiTipurañi House, Kavaratti. 

Shamshadbeegum, aged 31 years, DIo. Kuttiyarnmed, 
Kunnarn House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam 171ouse,IKavaratti 

Abdul Rasheed aged 23 years, Sb. Hasainar, 
Umbiyapu:ra House, Kavaratti. 

Hussain EL, aged 43 years, Sb. Kuñhi Kunhi P., 
•B iranthoda. 1-lOuse, Kavaratti. 

MohanmealiT.P.:  aged 35 years, 
Sb. Aboobaker K.K., Thekkilapura House, Kavaratti. 

Sajid Kha.n,aed 39 years, Sb., Sayed KOya, 
Edanilam 1-Iose, Kavaratti. 

'Jsin C ,aged 33 yeats, S/o. Alt K P, 
Chonam House, Kavaratti 

37 	Mohammed Rali, aged 37 years, S/o. Harnzath Haji A P, 
Mookepwa House, Kavaratti 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya A1ikm, Amifli. 

Abdul Raheen, aged 34 years, Sb. Abdu Rahiman, 

Aynepura Hose, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapur .a 1-louse, Kavaratti. 

i-\kbar T.P., aed 33 years, SIO. Kidave K., 
Tharammakepura House, Kavaratti. 

42, 	Faizel Hussain, agd 37 years, Sb. Shahul 1-lameed, 
Palamkakkada 1-loose, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pa11icham 1-louse, Kavaratti. 

Shihab, aged35 years, Sb. Kunhimoideen, Mullapura House, 

KavarattL 

Aman, aged 37 years, Sb. Aboobacker, Kaladi 1-louse, 

Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam 1-louse, 
KavarattL 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim Ml., aged 33 years, Sb. Attakoya, 
Mukriya 111am 1-louse, Kavaratti. 

Kadish, aged 44 years, D/o. Ukkas, 
Umbiapura House, Kavaratti. 

50, C.P. Abdul R?izak., aged 42 years, Sb. Mohammed, 
C hamayii.hapui a 1-louse, Kavaratti 

K. Abdül Rasheedu, aged 42 years, Sb. Harnzath, 
Kunhibiyoda House, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. 1-lameed, 
Chandipura House,Kavaratti. 

/ 

	

53 	M I P 1 laheeb Rahman, aged 43 yeals, Sb Khalid, 
/ Melat.hu uvathapui a 1-lousc, Kavai atti 

/ - 



Moominath, aged 37 years, Dio. Kidav, 
Neliyarnpura House, Kavaratti. 

1-lalima, aged 35 years, D/o. Koyamma, 
Tha!eekepuraHouse, Kavaratti. 

Sayed Abdul aheem aged 46 years, S/o. Haji Sayed Shaikoya, 
Umrnarhianoda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

58, 	Mullabi U.P.., aged 38 yea1s, D/o. I-Iamzath, 
Ullkanapum 11oiise, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkala:m, Kavaratti. 

Muhsin, aged 38 years, Sb. Koya.mma, 
Kunnumpura I-louse, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheiyakoya, 
Edanilam l-lous, Kavaratti. 

N4ariyominabi, aged 36 years, DIo. Mohammed, 
Kattikularn House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb; Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mube.ëna, aged 23 years, Dbo. Sayed Poo, 
Ne!iympurHue, Kavaratti. 

Salma, aged 22 years, D/o. Cheriyakya, 
VadakiJ.a pura House, Kavaratti. 

Muhanmed,aged 32 years, Sb. Attakoya, 
Vadki lapura, Kávaratti. 

Sairabanu PiE., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Anifii. 

.68. Mohammd Ali P.M., aged 27 years, Sb. Hamza, 
Phiya Manzil, Arnini. 

69 	Chei iyakoya, aged 41 years, S/o. Abdul Khader, 
A Pahdai am 1-louse, mini 	 - 



Cheriyakoya ;M.C., aged 32 years, Sb. Hameed, 
Me1acIitaa Huse,Kadrnath. 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakkilapura 1-Touse, Kãdmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul 1-lameed, aged 21 years, Sb. Ibrahim, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada l-loise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal I-louse, Androth. 

Badarudheen Koya i.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathainmada Bithathabiyyapuram 1-louse, Androth. 

Asmabi, aged 38 years, D/o. Koyamma A., 
Mayyampokk.d. House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada l-louse,Androth. 

Fathimath Suhara, aged 38 years, D/o. Koyamma, 
I3appathiyoda House, Androth. 

Nusaiba A, aged 45 years, 1)bo. YousafM.P., 
Achammada I-louse, Androth. 

Khaulath L., aged 38 years, Dbo. Nal!akoya T., 
Lavana.lçkal I-louse, Androth. 

BaihaT., aged 37 years D/o. Pookunhikoya, 
Thailath 1lou :se, Androth. 

\ 

Ral 
P 

I.. 
I 

/ 
-. 

mth P., aged 42 years, DIo. Koya Kiadve, 
ada I-louse, Androth. 



. 

86 	Naseera j3anu M K , aged 40 years, DIo Kunhi Koya, 
Moo1akd House,Androth 

87 	KadeesImmabi L , aged 40 years, DIo Seethi M, 
Lavanaka1 House, Androth 

88 	Saiommabi T , aged 43 years, D/o Aboobacker, 
ThacheryHoise, Androth. 

Mu!lapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L, aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumrnabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery HoUse, Androth. 

Habeebath At., aged 42 years, DIo. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M.., aged 42 yeas, DIo. Yakoob, 
Puthaminadam House, Androth. 

Ramlath Beegurn, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makke: House, Androth. 

Safi)àM., aged 39 years, DIo. Na!Iakoya M., 
Mathil House, Androth 

Rahil N't, aged 39 years, D/o. Nallakoya, 
Mathil.House, Androth. 

Hussain P.P.,aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussai,E.K., aged 48 years, Sb. Seethikoya, 
-Edayakkal House, Andioth 

- 	I 

.. .,.. 	. 
101 Sayeçd Moharnmd Koya L , aged 54 years, Sb Kader P, 

Lavank al House, Androth ak  
•1 	 41 

	

I 	 / 

/ 
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102 Hussam K , aged 50 years, S/o. Sayeed Bhkari T M, 

Kunnashada I-louse, Androth 

103 Tsmail, aged 40 years, S/o. Lava Burhikage Moosa, 
Kun:n ufhang House, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada l-Ioue, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn I-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 	- 

Sb. Kidave,Voodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Admiris.trator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

DirectOr, Department of Labour and Employment, 
Administrati9n of the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartment dfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Depaitnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavaiati, iepresented by its Director —682 555 

	

7 	Departinent ofFisheiies, Administration of the Union Territory of 
Lakshddwecp, Kavatatti, represented by its Director - 682 555 

r 

8Department of Animal Husbandiy, Administration of the Union 
Territoiy of Lakshadweep, Kavaratti, 

-68255S iepresented by its Director  



Lakshadwee Khadi and Village Industries BOard, 
Kavaratti, reresented by its Chairman - 682 555. 

Revenue Suid Divisional Officer, Kavaratti Island –682 555. 

Sub Divisinal Officer; Amini Island - 682 554. 

Assistant Engineer, LPWD Sub Division, Andrott Island-682 553. 

Lakshá4'.'ee  District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executive Officer– 682 55 1. 

Village (Dweep) Patichayat, Kavaratti Island, represented by its 
Executive Officer– 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Excutive Officer - 62 554. 

Village (Dwp) ?anchayat, 
Kadam:h Island, represented by its 
Executive Officer - 682 553. 

Village (.Dweep) Panchayat, 
Androth.isla.nd, represented by its 
Executive Officer –682 552. 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392/2013 

1-lussain, S/6 Aboosala, 
Saia1rnappada (Konchukakada) House, 
Agat,resently working as Cleaner, 
RGS Hdpita1, Agatti 

Shukoor, S/ : lateKidave, 
Pakrurnupanbda House, Agathi, 
Presently Wqking as Cleaner, 
RGS Hopita1, Agatti. 

Lath.ef,S/Attakoya, 
fKa lka.hcl iyod.a } 	e, Agathi, 
Presently 	rki 	8Cleatier, 
RGS 1-1ospit1, Agatti 

Respondents 



Harneedath, D/o Koyassan, 
Aynepara 1-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-Iospita1,Agatti. 

Subaid D/o Mohanied, 
Kulaliodalluse, Agathi, 
'?resentl woking as Cleaner, 
RGS Hospital, Agatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheemabi, D/o late Shamsuddeen, 
Beepapada House, Agath.i, 
Presently wok mg as Cleaner, 
RGS 1-1ospita!,. Agatti. 

	

S. 	Abia1)/o Harnee, 
Makki.yachoda House, Agathi, 
Pree1y wOiking as Cleaner, 

'RGS Hospital, Agatti. 

	

9. 	Sulaikla, Did Moharned, 
Koylarn Hodse, Agathi, 
Presently working as Cleaner, 
RGS I lospital, Agatti. 

Sulainai, S/o Harnza, 
Kalanhithiyoda I-louse, Agathi, 
PreetI, working as Cleaner, 
RGS l-löspital, Agatti. 

Maharnood, Sb Koyassan, 
Arnperpally House, Agathi, 
Presentl' working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o Abdurahirnan, 
Mariyathoda 1-louse, Agathi, 
Presently working as Cleaner, 
RGS lldspital, Agatti. 

,- 	r--" 
'•i.. 

	

/ •" 	AbThrnan, Sb late Harnza, 
'A 	t2•j J \Me4alllatn Hquse, Agathi, 

	

. 	PresnU wrking as Dhobi, 

•1 	

)kGS 1-lospital, Agatti. 

d 

1 
- 



. 

AbuIkacr,-/o Ummer, 
Mt -Biiki'Z1 1-louse, Agathi, 

PresedL1' 	&ng as Dhobi, 
RGS Hosplt?l, Agatti 

AbduI1a,S/o1Kha1id, 
Kandavar Gothi House, Agathi, 
Presently wdrking as Cleaner, 
RGS 1-lospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Adminstator, 
Union Territory of Lakshadweep, 
Kavtti.-68555 

The Chairpeon, 
Villg(Dwp) Panchayat, 
Agattiland Union Territory of Lakshadweep 682553 

The Medical Officer in charge, 
Comi -ui.inity Fealth Centre, Agatti Island, 
Unibi Tei ritory of Lakshadweep 682553 	 Respondents 

(By Advqa:ri S. Radhakrishnan (RI&3)) 

59. 0A39i3i2013 

C. 	1 ko 	aged 44 years, 
Sb Sir4jClireyarnrnakada House, 
Kadaiãt Skjlled Labourer, 
Offl ceo f:t hç  Assistant Engineer Electrical, 
Fectrical Sub Division, Kadamat. 

K.P. ialluddecn, aged 41 years, 
S/o l-Iamëed Madk I nachetta, Kattipura House, 
Skil1ed.àbrer, 
Office Otfè. Assistant Engineer Electrical, 
Eletiii-S.ib Division Kadarnat. 

-t!ns,saged 31 years, Sb late Nallakoya 
Kunh pdfa'l I-louse, Kadarnat, Ski lied Labourer, 
01 Ii cc of  'th Assistant Engineer Electrical, 
E1eciiici1 Su Division, Kadarnat 

4 B M. Asadulia, aged 42 years, So Hameed Melachetta, 

I I 

t 

__- ------- -----.------..S--------.--------- 	.-.---- - 



M. 1-lyder, Sic late M.K. Yousef, aged 43 years 

S 9' 

B iriyo iadJ-1ouse, Kadamat, Skilled Labourer,' 
Offlce bihc 'Assistant Erigineeç Electrical, 
Electrical Sub Division, Kadarnat. 

	

5. 	K.P: Kuithikya, aged 41 years, S/o late Hassainar, 
Keelacherry House  Kadamat, Ski lIed Labourer, 
o fflceo Ithe Assistant Engineer, Electrical, 
Electrical Sub Division, Kadarnat, 

(By Advocatu: Sri. . Sreeraj) 

The Administrator, 
Un i o Territory of Lakshadweep, 
Kavaratti-682,555. 

	

2. 	The DirectorofPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

Applicants 

The Chief Executive Officer, District Panchayat, 
Kadanat-682 556. 

The Asistant Engineer, Electrical, 
ElQptjical Sub Division, Kadamat-682 556. 

Thq.Chaftperson, 
ViM gc lDveep Panchayat, Kadarnat 682 556 

(By Advocc$rj:$:.Radhakrishnan(R1 -4)) 

60. 	OA 39.4/2.01.3 

1. 	U.I. Ja.n1Sto CO. Koyamma, aged 39 years 
working ã.Skilled Labourer, 
Anii'nal Hubandry Unit, 
U nion fii ltoiy of Lakshadweep, Kalpeni-682 557 
and re •diiit Umprampappada House, 
Kapni ts1id-682 557. 

2 	1 P Muthukoya, S/o late M K HamLakoya, aged 43 years 
wot king s Skilled Labourer, 
Aiimu1ffuslandry Unit, 
tJiionTrritóry of Lakshadweep, iKalpeni-682 557 
and resfting at Thithiyapada House, 
1111 1111 pent ,  J.sIaid-682 557. 

I 
•, 	

-' 



- 

H 	 . 

Animal Husdndry Unit, 
Union Territry of Lkshadweep, Kalpeni-682 557 
and resii: ng 4fManchiyanam. House, 
Kalpeñi Islai1-682 557. 

 K.Q Motamm.edlbnuJaffer,.S/o K.P. Sayed, aged 44 
yeas, 	orkuig as Casual Labourer, 
Animal I lusbandry Unit, 
UnionIiiitoy of Lakshadweep, Kalpeni-682 557 

Kakatehiyoda House, 
Kalpeni1sl.a-82 557. 

 M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
\vorking as Casual Labourer, 
Anirrial 1-lusbandry Unit, 
Union TerritOry. of Lakshadweep, Kalpeni-682 557 
and residing :t1 Malmikkkada House, 
Kalpetiilsland-682 557. 

 M. Kalam, S/oM.C. Muthukoya, aged 34 years 
work ing  a ::asul. Labouer,  

Aninial..Husbindry 	Unit, 
Unrn Ieiiitoiy of Lakshadweep, Kalpeni-682 557 
dncjres1d1n 	t Ma! al 	House, 
Kaiëi Isld-682 557. 

 K.K 1vibhamed Rafeeque, S/o V.K. Kojankoya, aged 45 
ye.aj 	wokihg as Casual Labourer, 

Animal Husb1.andiy Unit, 
Union- Teritryof Lakshadweep, Kalpeni-682 557 
anresidi.ngtKandamkalam House, 
Ka!jeni. 	sn.d-682 557. 	. 	. 

8 M. 	uniiLOya, S/o late M C Ahmedkunji, aged 47 years 
woikin 	sasual Labourer, 
Aniijia111usbandry Unit, 
Unio 	ieikoty of Lakshadweep, Kalpeni-682 557 
and rcsitng 	t Matal House, Kalpeni ls!and-682 557 

9. K.O. Ab.dul Salam, S/o P. Assainar, aged .9 years 
woking as Càual Labourer, 
Ahirnal Husbandry Unit, 	. 	 . 

UniOn Territ. 	of Lakshadweep, Kalpeni-682 557 
and residing.t Kakatchiyoda House, 

/ Kalperii lsland-682 557 

10 P P Musthafa, S/o late Sayedmuhamrnedkoya, 
aged 47 veai$, working as Casual Labourer, 
Anul I usbandry Unit, 

-, 

• 	. 	- 	.• 	 . .... 
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Union 'l erritory of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni Island-682 557. 	 Applicants 

(By Advdoe: Sii NUnnikrishnan) 

Versus 

The Administrator, 	 . 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchyat, 
Union leiritoiy of Lakshadweep, 
Kavaratti,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Union 1 erritory of Lakshadweep, 
Kavaratti ,6825 55 

4. 	The Vetcrinay Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 . . 	 . 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiu1 A bid, Sb Yusuf, aged 40 years, 
Cherii+in1lala House, Kadamat, 
I leip 'Øirict Panchayat, Kadamat. 

Abdul Shukór, S/o Sayed Au, aged 41 years, 
Ukiayachetta 1-louse, Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakam I-louse, Kadamat, 
1-161per, District Panchayat, Kadamat. 

Ayoohkhan, :S/o Kunhikoya, aged 37 years, 
Keertii,Mahal House, Kadarnat, 
I leip&bistrict Panchayat, Kadamat. 	 Applicants 

(B Advocate Sii R Sreeraj) 

I 	 Versus 

J- 

. 



SL' 	
. 

L 	The. dministrator, 
Unim i i'ntor.y of Lakshadweep, 
Kaiar,tti855 

The Iirecor.Of Panchayat, 
Department 6fPanchayat, 
Adm inistràtiOn of Union Territory of Lakshadwecp, 
Kavaratti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kavacatti-6825 55. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

62. OA 400120.13 

PP. Sirj, a gQO 44 years, S/o M. Subair, 
PuthiyaJan.aam House, Agatti Island, 
Union lerritory of Lakshadweep. 

2, 	Nouhãd Ali g.ed 32 years, S/o U. Sabjan, 
Kee.la'Saramuia Pada I-louse, Agatti Island, 
Union Territory of Lakshadweep. 

3. 	M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 
MeaJom, hiouse, Agatti Island, 
Ui.nf'Crritory of Lakshadweep. 

4 	1 P Khalid, aged 30 ycais, S/o Kidave, 
Mela 111am House, Agatti Island, 
Union l cutoiy of Lakshadweep 

K.C. AbdulShukoor, aged 38 years, S/o Kasmi, 
Kariyamachett House, Agatti Island, 
Union 1'erritpry of Lakshadweep. 

M..P. Ni,art.ddin, aged 27 years, SboM. Abusala, 
Melapuf':a HOuse, Agatti Island, 
Union ftlHtoly of I akshadweep 	 Applicants 

(By Advocate ri 'N Anilkumar) 

Veisus 

	

. 	 niiator 
Union. ''erritory of Lakshadweep, 
Kavaratti,-68255 1 

	

2. 	'The Chairperson, 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep6825.51.• 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

	

I. 	Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

	

2. 	Affefudheen AK., 
S/o Cherikoya K, aged 30 years, 
Akkara (1-louse), Kalpeni Island, 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Techhology - 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V e rs us 

The Administrator, 
Union lerritory of Lakshadweep, Kalpeni. 

-. 

	

2 	Ihe Chaiipeison, 

1 	
/ 	 illagc (Dwecp) Panchayat, Kalpeni 

/ 

	

3 	1 he Dii cctoi of Panchayat, 
-6825 55 D,pal tmcnt of Panchayath, Kavai atti  

/ 



4. 	The Director, 
I)epartrnent of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, .aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at 'Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
U ni on Territory of Lakshadweep, 
Kavaratti.-682555 

[)irector of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (I)weep) Panchayat, 
Ki{tan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

Applicant 

Respondents 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 

-:I1nieopathic Attender in Horneopathic Unit 
Kiltann Dweep 

(By Advoatd Mi Grashious Kuriakose, Sr) 
(By Advocate Ms Daisy I Daniel) 

Versus 

Applicant 



The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)itector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary I-Iealth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M.,aged 46 years, D/o Ummer, 
Moothamrnada House, Agatti. 

Maviya U., aged 48 years, Sbo Ahamed, 
Uriyoda House, Agatti. 

Umilla T:P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkaldal House, Agatti. 

ALLlflT/ 
'Q 	J- UOUL)XU1.C1 r.r'., tgeU 3 1 years, S /o NA)yaSStI1, 

' 	bukotta House, Agatti 
.1 

Y 	9. 	Mohammed T.P., aged 39 years, Sbo Hamza, 
houmPad1 House, AgatU 

EN 

Respondents 



. 
Saromma M., aged 39 years, D/o 1-Iarnza, 
Mariyathoda House, Agatti. 

Ashraf AK., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roul ammada I-louse, Agatti. 

Shaftabi PP., aged 36 years, D/o l-Iamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administratioo of the Upon Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kay a rafl i -682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutv Offlcer-682554. 	 Respondents 

(By Advocate: Sri S. Radhak.rishnan) 

67. 	0A444112013 

Aboosalih, StoRasheed Koya. 
Padalapura,Kiltan. Island. 
Union Territory of.  Lakshadweep, Pin-68255 8. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union Teiritory of Lakshadweep represented 
by the Administrator, 

NKavaiatti Island Pin- 682555 
/ 	

I 

.' 

/ - - 	- 	- 	 - 



S E 

 The Director of Panchayat, 
Union Territory of Lakshaclweep, 
Kavaratti Island. Pin- 682555.. 

 The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

 The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island, 
Union Territory of Lakshadweep, Pin-682558. 

 The Assistant Engineer, 
Electrical Sub Diviion, Kiltan Island. 
Union Territory of' Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. I-Hrneed K.., S/o Abdul Rahman, aged '36 years, 
Kelazillarn H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, 1(1 Itan. 

 SaleemK., S/o Badar K, aged 28 years, 
Kutlukum (1-1) Kiltan Island, 
Union Territory of Lakshadweep. 
Woi'kiog as Casual 'labourer in 
IJaksl-iâdweep Building Development Board, Kiltan. 

 1-lisminoor, S/o Mohammed, aged 38years, 
Pakkiyoda (1-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building Development Board, Kiltan. 

 Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Wo1'!Kilg as Casual Labourer, in 
Laksh4dweep Building Deyclopment Board, 
Kiltan. 	 Applicants 

/ 

c- 

.u. 	// 



S IoQ 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. )aisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territoryof Lakshadweep. 

The Chaii'pei'son, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director o F Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakjishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat lslahd. 

(By Advocate Mr. KB. Gangesh) 

V ci's us 

The Ad;ministrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti —682 555. 

The Director (Serv ices) 
Administration of the Uiiion Territory 
of lakshadweep (Secretariat), 
Kavaratti 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavara'thi - 682 555. 
Repi'escnied by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

70. 	OA 492/2013 

Applicant 

Respondents 



K. Bushra Bgum, W/o Hakeem, 
Aged 27 year, Casual Labour, 
Office of the.\/eterinary Asistan 1  Si.irgon., 
Animal J-Iusbdndry Unit, Amini, 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: S H V.13. I-1ai'inaraya) 

V ers us 

Union of india rep. By 
the Administrator, 
U nion Territory of Lakshadweep, 
Kavaratti island, Pin- 682555. 

2. 	The Dftcctr of Panehayat, 
Departpent of Panchayat, 
Union Territory, of Laksiadyveep, 
Kavaratti Island- Pin 682555. 

3, 	The Veterinary Assistant Sprgeon, 
Animal Husbandry UnitAmini, 
Union 1erritory of Lakshadweep-682 552. 

4. 	The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -68552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

71. OA 499/2013 

Rahmath Beegum. Keeiakunnikkam, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
lsidi ng at Keelakunnikkam I-louse, 
Kadamat Island 
Union Territory of Lakshadweep, PIN —682 556. 

	

2. 	M o hamied Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREQA) 
Village (Dweep) Panchayat Office (MGNREGA) 
-Iadamath 11and, Union 'I eiritoiy of Lakshadweep, 
kbsiding at Malika House, 

- kadamat Island, 

	

a 	 J 



(p2. 

Applicants Union Ferritoiy of Lakshadwep, PIN - 682 556  

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Départrnent of Rural Development) 
Kavaratil i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address.: Kunninamel House 
Arnini Island, Uniot Territory of Lakshadweep 
Pin - 682 552 	 . 	 Applicant 

(By Advocate: Mr.TCG Swanly) 

Versus 

I. 	The Ad1nistrator 
Union.1%rritory ofLakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

2, 	The Executive Engineer 
. 	(Department of Electricity) 

r. 
 

	

~Zdmin 	of the Union Territoiy of Lakshadweep 
... 	 . .. .. KVàratti - 682 555 

3. 	ThèSeeretary (Panchayats) 
(Di.fecbrate of Panchayats) 

' 	 I 	
/ 

/ 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
([)irectorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavarati 682 .555 . 	 . 	. 	Respondents 

(By Advocate: Mr.S.Radlakrishnan (RI -3,5&6) 

	

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval. Ci etta 1-louse, Androth. 

• Shahida Beegum K. 
D/o. 1Iamzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
D/o. 1(1dave U.K 
Makket 1-louse, Androth. 

Aysha:legum P.V.K 
D/o. Y oo h P.1<. 
PuthiyJentamveIi Kad 
Androth.. 

Rahmath.I3eegurn K;'. 
D/o. 1-Iamzakoya P.P, 
Kunhali House, Androth. 

Thahira L. 

	

/ 	
r- 	k\ )/O Seethi Nallal 

Navanakal I louse 
Andioth 

	

7 	Subaida A.  

	

- 	D/o aycd Mohammed M.  

'. '• : :-- 
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. 

Aliyathara I-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo, N'Iaj.eed P.V.K 
Pentrnbeli Kad, Andioth 

Siyad K.han L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

Haseena Beegum C.P.1 
DIo, Abdulla M.P 
Chemmachery Puthiya 111am House 
Andioth. 

12 	1-labsab1 PUP 
D/o. Fàkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

I . 	The Administrator, 
Adminitration of the Union Territory 
of Lakadweep, Kavarathi - 682 555. 

2 	I)iiecto'ate of Industries 
UnonTrritory of Lakshadweep 
Kavaräthi, represented by the 
Directorof Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, And roth - 682 557. 	Respondents 

(By Advocate: Mi'. S. Radhakrishnan) 

74. 0A510/2013 

l-iaseeia@ 1-laseenabi Therakal 
Theiakkd1 1-louse, Kadamath 
Data 1ify Opciator 
Village Oweep Panchayath, Kadarnath 	 Applicant 

(By Advoate Mi R Sieeiaj) 

r 	 I 

- 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchaytth 
Kadamat -- 682 556 

The Chairperson 
\/illage (Dweep) Panchayath 
Kadamat - 682 556 

The I)istrict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Program me Officer M GNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Ki ltan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.I)awood 
Ki lappura House, Ki Itan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

'[he Administrator 
• ' 	 Union Territory of Lakshadweep 

Kavaiatti - 682 555 

2. 	l'he I)irector of Panchayath 



ot 	 S 
Department of Panchayath 	 • 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnañ (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadv'eep 

P.P.Ismail 	 I  
Cook, Government J.B.Schdol 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadarnath 
Residing at Kailiyammakadà 
Kadamath Island 

K,K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
CoOk, Government J.B.Schd1 
Kadãmath 
Residing at Kunnumpura 
Kadámath Island 



tO7 

Ummer PP.! 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

I-IidayathullaP 	- 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Is!an 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kad am a th 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharla! Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadarnath Island 

Abdullakoya B.M 
\\'atch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 

/ IT of Panchayath 
.Adhinisttation of Union Territory of Lakshadweep 
Kratti-682555 

3 	J b'è 1-ead Master 

;• 

-- _/ 



.t08 

Government J B School 
Kadarnath - 682 556 

 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Res p0 nden ts 

Applicant 

 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 	I  
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 	 1 

Government Jawaharla! Nehru Senior Secondary School 
Kadamath island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta 1-louse, Kadmat. 

Vahida 
Mai iki 1dm House, Kavai atti 

+Iàbusa 
\laclapada, Kavaratti. 

.'cob 
Ka{di I-louse, Kavaratti. 
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Muhammed Salih 
Aynepura 1-louse, Kavara.tti. 

Fareeda l3eegam 
Molokepura House, Kavaratti. 

Saleem 
Pallicham 1-louse, Kavaratt. 

Bamban 
Nambicham House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kav±atti. 

	

0. 	Nafeesathbi 
Poodiyam 1-louse, Kavaratti. 

Jamaliyath 
Thirinipura House, Kavaiatti. 

Fazeela Beegum 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad House, Kavaratti. 

Firozkan 
Athnachamrnada 1-louse, .Kavaratti, 

Jaff'er 
Marikilam House, Kavaati. 

Amanulla, 
Mela 111am I-louse, Kavàtti. 

Sirajudheen 
Molokepura I-louse, Kavaatti. 

Hiyasudheen 
Chamayathapura House,Kavaratti. 

/ 	

1 	Fathahudeen 
Kadapui athaba House, Kavaratti 

20. .. Muneer 
K1ü1.tipapepura I louse, Kavaratti 

/ 
I 	. .... 

-, 



 Ashik 
Puthiya Alikom House, Kavaratti. 

 Muhammed Musthafa, 
Achadapurakatt House, Andrott 

 Mujeeb Rahman TP, 
Thaleka Pura, Kavaratti. 

 Jarnhar Hussain 
Beeranthoda House, Kavaratti, 

 Muhsin 
Beeranthoda 1-louse, Kavaratti. 

 Rauf 
Chettipura House, Kavaratti. i 

 1-lazarath 
Chungam 1-louse, Kavaratti 

 Khalid 
Thottathapura House, Kavar.atti 

0 

Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 

dministi ation of Union l erritory of Lakshadweep 
Kvaiatti - 682 555 

5 	Vlge (Dweep) Panchayath Kavaratti Island 
Fepvesented by its Executive Officer, 



:1 .11  

Pin-682554 	 Respondents 

(By Advocate: Mr.S.RadhakrisFnap) 

79. OA 582/2013 

Ras heed Koya 
MUlti Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegum 
Cook, G,1-l.S Kadmat 
Residing at Melachetta Haij.umakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1, 

 

The Administrator 
U n ion Territory of Laksliadweep 
Kavaratti - .682 555 

2. 	Director of Panchayath 
Department of Pamchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, K.ilthan I•sid 682 557 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

80. OA 60 1/20.13 

Rasheed Koya S.V;, S/o. Abdulla Koya P.S., 
Shaikriaveed (H), Kiltan Island P0., 
Union Territory of Lakhadwep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

I. 	'Unp Territory of Lakshadweep, represented by the 
Adthihistrator, Kavaratti Island, Pin - 682 555. 

2. 	T he $ircctor of.Panchayath, Union Territory of Lakshadweep, 



44. 

Kavaratti Island, Pin - 682 55.5. 

The Chairperson, Vil!ag..(Deep) Panch..yath, 
Kiltan Island, Union Tritory ofLakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Tero.y ofLakshadweep, Pin —682 558. 

The Library and Inforrnation Assistant Public Library, 
Kiltan Island, Union Te,oy  of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnar (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. .Hanzath, 
Sara Manzil 1-louse, Agatti. ..... 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

ersus 

I. 	The Administrator, 	, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director oiPanchayats ;  
Department of Panchayat, 
Administration of Union Teiitory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educatio.O,.Administration of the 
Union Territoiy of Laksha.d Weep, Kavaratti, 
represented by its Director 682 555. 

Village (Dweep) Panchayà,. 
Agatti Island, represented byYits Executive Officer, 
682 554. 	 . 	 . 	. 	Respondents 

(By Advocate Si' S. Radhakiishnan) 

82 	OA 635/2013 	I  

1 	Fathàhudheen K P ,aged 40 yeais S/o. Sayed Muharnrned Koya 
Kattampalli House, Agal.ti 

2. 	Youns, aged 31 yearsS/o. Abdulla, Mariyathoda House, 

'I 



• 
Agatti. 

K.M. Shahida, aged 40 'y:eers, D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti,. 

K.M. Amina, aged.46 years, D/o. Abdul Rahrnan, 
Kuttiyam Muk.riyoda House, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officerin charge, 
Community Health Centre, Agatti - 682 553. 

Medical Officer in Charge.Rajiv Gandhi Speciality Hospital, 
Agatti —682 553. 

Village (Dweep) Panhayat, Agatti Island, represented by its 
Executive Officer, 682 553... 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 	 I  

Fareeda Beegum M.I., Meppada 111am, 
Agatti Island. 	. 	. 	.' 	 Applicant 

(By Advocate: Sri K.B. Gngesh) 

Versus 

The Administrator, 
Administration of theUnion:Territory of Lakshadweep, 
Kavaratti-682 555. 

.> \ 

- .... : / 

ector of Pachayats,; 
partment of Panchayats,• 
iii inistration of Uhiori Territory of Lakshadweep, 
varatti - 682.554 



S 
Project Manager, Desiccated Coconut Powder Unit, 
Lak shadweep Development Corporation Ltd., 
Agatti, Kavaratti —682 554. 

The Deputy Director (Adm.), Lakshadweep Development 
Corporation, Kavaratti - 682554. 

Village (Dweep) Panchayat. 
Agatti Island, represented 'its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnah) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasrni .M.P 
Valiyapura 1-louse, Kilthan Island P .; Q 
U.T. of.Lakshadweep.. 	. . 

(By Advocate: Sri P.V. Mohanan.): 

Versus 

The Administrator, 	:. 

• UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lak;shadweep, 

• 	Kavaratti - 682 555.. 

Applicant 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 	. 'II 	 Respondents 

Pv 	At ,. ~ . 	• Ra 
85. OA 880/2013 

MuthukoyaN.P 	. 

Nalakapura, Kiltan Island 
Union Territory of.Lakshadweë-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Veisus 

Union "I cii itory of Lakshadweep repi esented 
byttliAdmin istrator 
Kavatk aii Island —682 ........ 

.,., 	 ... 	 •.. 	
...,. 	 / 

I 
/ 

• i ..... ,••_; .' 	
•' 	 b 

App1 i cant 
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Director of Panchayathi.: 
Union Territory of Lakshdweep 
Kavarattj Island - 682 55 

The Senior Administr.tjv Officer 
Education (District Paia.yàth) 
Union Territory of Lakshadweèp 
Kavarattj Island - 682 55 

The Principal 
Government Senidr Sébridary School 
District Panchayat, Kiltaf Is1àrd 
Union Territory of Lakshadweep, 682 558 

(By Advocate:. Mr.S.Radhakr1ha).H 

86. 	OA.898/2013 .. 	. 

K.C.Abdul Khader. 
eJ Ku.likaraya Chetta HousU 

Chetlat island 	. 
Union lenitory of Lakshdwep- 682 554 

(By Advocate Mr.Shabu Sieed'haran) 

Versus 

Union Territory of Lakshd4represented 
by the Administrator 	fl 

Kavarattj Island - 682 

Th Director of Panchaâj;:L 
Union Territory of Lakshádweep 
Kavaratti Island - 682 555 

The Senior Adrninistratjvé Officer 
Education (District Panch'yath) 
Union Territory of Laksladweep 
Kavarattj Island - 68.2 555  

4TTThPrincipal 	 . 
Goveçnmcnt Senior Secoi'dary School 

N 	
DistridtPanchayat, Chetlat Island 
UnionTei i itory of Lakshadweep 682 554 

(By Adv(cate Mi S Radhakrishnan) 

-' 

Respondents 

Applicant 

Respondents 



S 87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh 

Versus 

I. 	The Administrator 
Administration of the Union Ti7erritory of Lakshadweep 
Kavaratti — 682 555 

SubDivisional Officer 
Officeof Sub Divisional Officer H  
Kalpeni lsland 682 554 

The Director (Rural development) 
Department of Rural Develónept 
Administration of the UnionTerritdry 
of Lakshadweep, Kavaratti 	682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishrian) 

88. 	OA 905/2013 	 . 1 

Abdul Khader C. 
Chekkiriyarnrnada I-louse 
Agatti Island 	 :)JH 

BuarJarbhar T.P 
Theklapura House 
Agani Island 	 L 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) S  

Versus 

The Administrator 	•: - : 

Administration of the Union Territoiy of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Adininsjratjon of the Union Territory of Lakshadweep 
Kavaráttj Island - 682 555 



AAT 

Project Manager 
Desiccated Coconut Powder Unit 
Laksh adweep Developthent Corporation Limited 
Agatti, Kavaratti - 62. 555. 

The Deputy Director (Admn) 
Lakshadweep Develo'pment COporation 
Kava.ratti - 682 555 

5. 	Village (Dweep) Panchayath 
Agatti Island represented by its 
bxecutive Officer - 682 553 

(By Advocate: Mr.S.Radhakrihnan) 

89. 	OA 939/2013.. 

Safiyui!ah .K.C.: 
Kuttiyachada 	House. 
Kalpen i 	Island 	. Ui 

SaifullaM.1 :1 . 
Melaillarn House 0; 

Kalpeni Island 0 

i: 
KunhikoyaM.V . 
Mathi! Valiyammada House 	

0 

Kalpeni Island 

Kidave K.O 
Clj 	is 

0: 

Kakkachiyoda House 
Kafpeni 1-louse 

(By Advocate: Mr.K.B.Gangësh) 

	

Versus 	. 	 I.  

1. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 

N 

Director oPanchayaths 
Department of Pancháyaths 
Administration of theUnion Territory of Lakshadweep 
Kavaratti Island— 682 

Lakshadweep Building Dve1opment Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 82 555 



:S. 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA942/2013 

Mohammed Ashik 
Palliyat 1-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	 . 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territoiy of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep.• 
.Kavaratti represented by its Secretary - 682 555 

..Th:etechnical Officer 
Lks.Fiadweep Building Development Board 

AndrhIsland - 682 554 	. 



T. 
Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P,Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3 	Executive Engineer 
Department of Electricity 
Kavaratu, Union I'erritory of Lakshadweep 

I 
/ 

	

: 	/ 



't2LO 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
U.nion Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaràni - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahamrned K.K 
Internl Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed lqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 

-Kunnipavavaliyammava House 
Kalp€wi Island 
Unton Ieriitoiy olLakshadweep 

1 	/ 



J .  

	

03. 	Fareeda Beegurn P.V 
Internal inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
,Pentamveli House 
Kalpeii Island 
Union.Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

V ers us 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali,. 
Sb. Mohammed Koya 
Casual. Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

TheIionofIndia 
,'iTrR.QprèSen ted by the Secretary to 

7 -Go.vernrnent of India, 
\t1inJsry of Home Affairs 

1éwlielhi—llO0OI. *1 
•-' 	 JR 	I 

/ . 

''. 

App! icants 

Respondents 

App1 icant 



S 
The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon' ble Mr.J ustice A.K.Basheer, MembeLll 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under theAdministration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others; such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panehayath". 

2. 	.....he common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, ulbeit 

on easa1/daily wage basis. 'lherefore the common prayer in all these cases is for 

issieoiadirection to the respondents to regularize their services. In the case of a 

few thcrho have he7n retrenehed on completion ot' the period of engagement. 

the prayc is for issue direction to re-engage them. 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that.going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

content ion: - 

State of Karnataka & Others Vs. Umadeviand.Oihers.-

:L 	'70ó) 4 SCC 1. 
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Satya Prakash and Others Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

OffIcial Liquidator Vs 	and Others - (2008) 10 SCC 1. 

R. N. Nanjundappa Vs. T. 7iiimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of frala - 2012 (1) KfJC 397. 

State of Kerala Vs. Valsal*ma - 2012 KLT 294. 

NonWanchayath Cases 

2. 266 268 299, 32, 347, 354, 366, 372, 380, 488, 499 

1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industrie, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture t'or the last 1 7 years right from January 1997,   2' of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the, I st 9 years. Similarly the applicants in OA 

347/2013 have also been woking ever since 1997. We have referred to the 

above 2 or 3 cases only to ill istrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat -. have been 

working as casual employee for more than 10 years and quite a number of 

them have 8 to 10 years of Jrvice to their credit, if not more. 

It is beyond controv rsy that all the applicants were engaged on 

casual basis without under oing any regular selection process though in 

some cases the applicants h ye vaguely contended that such a process was 

in facf"undergone llowev i, in those cases also no material has been 

placed before us in support of the above contention Similarly it is not in 

dispute. th 	uch engagem nts were not made against sanctioned posts. In 

short, ihi-pocess of casu 1 engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction,their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

empoyees be consideied on meilt in the light of the piinciplcs settled by 

the 'Ap',ex Court in the cases in S VNarayanappa - AIR 1967 SC 1071, 

1? NNanjundappa (1972) I SCC 409 & B NNagarajan - (1979) 4 SCC 

50.7— as,a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Cohsuiiuiion of Indiq are 
required 10 be scrupulously followed. When a departure is 
made /hr not, scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the some must he done within the 
Jur corners of the delegated power by the authority 
concerned. 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the 'Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

,UApexCourt cxpiesscd the hope that the plight of the appellants would 

also e taken into account by the admirnstration and consider the 

desnablity of iclaxing the age-limit provided in the Rules 

:' / 
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913. In Nanjundappa (Supra),'thê:Apex Court had held thus:- 

"I/the appointment itself 7sirz infradtion of the rules or f it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratflcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mOde of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the flve judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shOwn any anxiety about the sad plight of many of the employees 

who have continued in srvice for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of tirre. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

_till it appears that many of them have been allowed to continue. Many of 
Pz 

/ 	them have been engaged in one scheme or the other sponsored by the 
-\ 

Cent 

by tI 

/ 

Government or in some such other schemes or programmes floated 

Ldministration on its own by utilizing the funds available with it. 

iinistration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmen. ts ,~
l under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue, 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual. nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude' of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the> Lakshadweep Administration in granting them temporary status 

urider the Scheme for Temporary Status & Regularization introduced by 

theUiioi1,ófI'ndia, in O.M.No. 51016186/Estt (C) dated 10.09.1993. It 

appears tn at.- the upkeep, maintenance and distribution of the drinkiig water 
[ 	
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Iater, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizat ion) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schet)ie. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievqnces and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admthistration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
th', regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

p. 

(d) No casual workers, including the applicants, who are in the 
serwce of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 

.for fresh recruits without considering them for the grant of temporary 

/ 	
siatus if eligible as per the scheme 

20 	The Division Bench of the High Court while allowing the Writ 

Petition flled by the Administration noticed that another Bench of this 

/ 



Tribunal in Original ApplicationsN6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some thher casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/lca1es. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on 'hand the applicants were not employed against 
any posts sanctioned by t,he administration and that would make all 
the dfference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommoijated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dail.v rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the AdministratiOn could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concemned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts niIher 
created nor sanctioned nor approved is legitimate. 

,.21 	The above decision was confirmed by a Division Bench of the High 

Court i() P No 28776/2001 Still later, OA No 1008/1997 and OA 

No 571/198 were also dismissed by a common order following the 

decision .e4tioned supra. This order was also confirmed by the High 

Court mb J1'No,35 164/2001 



Afier referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Rëgularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till• the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 0/2001 stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the learned counsel 	for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

of power have changed after the last Panchayat elections. Some 

ofthorders of appointments were cancelled by the successor COmmittee 
/ ...; 	pffl 	of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

igaments/retrenchments also have political colours. 
/ 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Is land has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchyat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governarce. The learned counsel has 

invited our attention to various clauses contained in the above notiflcation 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchàyats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri, P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid" it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workrs, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240  days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

7  been oiking for 2-3 years o less Most o them are still continuing on the 

basi.s.of interim orders passed in these cases. 

• 	
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

(a) 	Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 
of matriculation//TI and. the like 
inducted under specific schemes 

inducted with specific qualification 
and also those who have been 

(b) 	Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator; 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works; This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for hOt) but not those who come within (a) or (b) above. 

• 	 - 	 .. 	 .- 	 .,. 
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Those who come under the MGNRGS scheme 

Those who are mere casual lab ourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days which would enable those who 
are still waiting to avail of'the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work 'and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date 'of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

ripoyees who faced the threat of disengagement have approached this 
T46uh1 

and those Original Applications are also included in this buich  of 

cases ' MIt appears that the Administration has also sought to rely on the 

• '< '' •".' 	 I 	 ' - 	 ' 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engagedagainst any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or. protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entited to ,get their services reg!arized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

7 / fdr more than a decade or two Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 yeais is also 

tivally. pitiable These employees, in our view, are entitled to get the 
/ 

/1 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these, employees who have been toiling 

for years together on casual. basis, with utmost compassion, and give them 

the benefit of relaxation in ate, educational qualifications etc, while making 

regular recruitment. 

. Origmal Application Nos. 212 5  266, 268, 299, 325, 347, .354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances These Original Applications 

are, therefore, 'dismissed. 

The interim ordes in force as on today shall remain extended till 

April4,201'l. 
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